
CENTRAL Al)MINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29, 67, 8.7, 113, 1.26, 137, 1.81, 212, 266, 268, 
269,•.277,.281, 299, 300, 301, 302, 303, 31.9, 325, 
326, 3.27, 328, 329, 331, 333, 3.44, 345, 346, 347,. 
348, 350, 351, 352, 353, 354, 355, 356 5  357, 358, 
359, 362, 363, 64, 366, 368, 369, 370, 371,-372, 
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39, 400, 404 406, 413, 423, 444, 453, 488, 492, 
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634, 635, 791, 822, 880, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Ihursday, this the 6th  day of March, 2014 

CO RAM: 
1-Ion'ble Mr.Justice A.K.Basheer, Judicial Member 
L-Ion'ble Mr. K.George Joseph, Administrative Member 

I. 	0A2912013 

C.H. IViohammed Yasin 
S/o Kidavu Koya, 
Charnayath F -louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	1'.P.Latheef 
S/o Atteka 
1'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharah) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadwee.p 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Ki itan island, Union Territory of Lakshadweep-682 558 

Applicants 



• 	
. 	 ___________ 

• 

The Execütiv.e Officer 
Village (I)weep) Panchayath 
Ki itari Island, Union Territory of Lakshadweep-682 558 

TbPTrincipal,  
Government senior Secondary School 
Kiltan .I1.and 
Union Terriwry of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

Respondents 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Uin Territory of Lakshadweep-682 558. 

v'laisha.. 
S/o I Kidavu: Kornalarn 
Thenakkal House, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Alitnapura, Kiltan island 
Union Territory of Lakshadweep-682 558. 

Razi 
S/p. Sith  .K oya 
Puthi,athekki1a 111am, Kiltan Island 
Jrjnity of Lakshadweep-682 558. 

S.aydMuha.mmed Koya C.H. 
S!oMuthiikpya 
Châmayath House, Kiltan Island 
Utuion Territory of Lakshadweep-682 558. 

Ra,feek Khaji H.M. 
S/o Abdul Rehrnan 
Al iyar 1ious, Ki itan Is land 
Uhior)'Tei*it.ory of Lakshadweep-682 558. 

(By Advocate Mi Shabu Steedharan) 
to 

Versus 

App! icants 
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.1. 	JJniQn Te'ritory of Lakshadweep represented by1 . 

Adinistrator, Kavarathi Island-682 555 

he irto of Panchayath 
Union Teritbvy of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Uniofl Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advo6te: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	bA8712013. 

1. 	Abdul Sa1a P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Iák shad weep. 

2 	Sajid Khan, age 33 
So Saidrnuhammed 
Kat1oheta-I9use Kiltan Island 

Ihadep 	 Applicants 

(By Athiocate Mr Pratap Abraham Varghese) 

Versus 

The Administrator 
L:ion Terrjtory of Lakshadweep 
Karathi -682 555 

T'hD.iector, Department of Science & Technology 
talhd'eep Administration, 
:at:Island-682 555 

i i  

$•,i;iidaf Officer 
0fic9 of thç Environment Warden 

e'pArtrne-nt of Environment and Forest, 
K•iFtai tsländ. ?  Lakshadweep-682 558 

The Chaitperson, Village (Dweep) Panchayath 
Kiltan I s l an d ,  Lakshadweep-682 558 	 Respondents 

: 



I 	
. 

(By Ad.ocate: 	(Mr.S.kadhakrishnan (R1,2 & 3) 
(Mr.R.Rarndas - R4) 

4. 	OA 113/2013 

MthukoyaT.P. 
S/a Kidave Haji 
Thirvathpura, Ki Itan, Lakshadweep. 

SaiJP. 
Sl/d Jbrahirn Haj i 
PUara, Kilan, Lakshadweep. 

Yaèbob P.K. 
S/o.:Subair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliMohammed 
5/0 Attaka, Aliyar, Kiltan, Lakshadweep. 

Kunhikoya AP. 
S/b.Sayed Muhammed P.K. 

ralcka1àpuia, Kiltan, Lakshadweep. 

6 	 A 
SM 1ciáve i.:p. 
A1ion Kiltan, Lakshadweep 

7 	4unavvai 
Sb Shaik K K , Palliyachetta, Kiltan, Lakshadweep 

8. 	Sathar:C.H. 
S/61N1 o hth ine.d P. 
Chadipur.a,Ii.jtan, Lakshadweep. 

9 	iaheernP 
S/3 oIrnd V, 
PahJciyo'cl 14 Ki1an, Lakshadweep 

10 	h1eed P T 
S/b ki.iithi' 1-laji.,, Pallithithiyoda, 
Kiltan, Jlaksh ; adweep. 	 Applicants 

(By Advocté: Ms.Daisy I Daniel) 

Versus 
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• the Administrator 
Union Territory of Lakshadweep 
Faarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
KlIta-682 58: 

3 	1 he Employment Officer 
Kaäràthi,Lkshadweep-682 555 

4. 	Director of Pachayath 
Department of Panchayath 
Kavarathi— 682 555 

 The Executive Officer 
VilIage.(Dweep) Panchayat, Kiltan - 682 558 

 Hrticultural Assistant. 
Village (Dweep) Panchayat, Kiltan-682 558. 

(By Advpcat1e: Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. OA' 126?2013 

1. A sad ui I a K. C. 
o Yousuff 

I<nnichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

2, Kunhi,M. 
So imbkoy 
Manlunil, iKiltan Island 

hJFof Laksiddweep-682 558 

Sb MQharnmei 
Korpa1am'Kiitan island 
tJToIakshdadwcep-682 558 

 Saleem PP. 
S/oHamsa 
P'Jthenpura,Kiltan island 
UT of Lakshdadweep-682 558 

 F.a('eekP.P. 
/o Chaidai 

turat4uiaKi itan Island 
UT Q 	1adweep-682 558 

: 

Respondents 
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6 

6 	Kunhi i K P 
Sbo Pukoya 
Kattmpa1ly, Kiltan Island 
UT of Laksh4aiweep-682 558 

7 	Abdul Kasim P V 
Sb f',4uneer 
1'tàjiiv.éli ,.Ki Itan Island 
UT. of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Uiion Territory of Lakshadweep iepresented by 
the Adrninistratoi, Kavarathi Island-682 555 

2 	The Dii ectoi of Panchayath 
UpJriory of Lakshadweep 
Kavaiathi Island-682 555 

The CjairpersOn 
Villagel(Oweep) Panchayath 
Kiltan Isl.and, Union Territofy ofL4shadweeP-682 558 

The )"',xecutive Officer 
\/illage (Dwecp) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

The EnvirQnieflt Waiden 
Depar.tnicnt ofEnvironment and Forest 
Zonl.Offlce, Kiltan Island 
Thon Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(frlr.S.Radhakrishflafl (Ri,2,4 & 5) 

OA.137/2013 

I. 	Jalaludheer K.K. 
Sb

I 

O .Shall Po6yalap 
Popvalap Houe, Kiltan slahd, 

I1.ksh,adweep682 558. 

i 

2 	Niu1 Islb.rn C H 

S 



H 

Ibrathulla T. K.  
Sb Ahamed 

nka House, Kiltan Island, 
UT oftakshakweep-682 558 

AmeraliA.P. 
S/o I S'ed Mohammed 

.ArakalapUra House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 
Sb o Yusuf 
Tholiyoda House, Kiltan Island, 
UT of Lakshadweep-682 558. 

SedMchammed Koya K.P. 
S/h Mohammed 

• Kanjipura I-lOuse, Kiltan Island, 
JT of Lakshadweep-682 558. 

Kasinkoya C.H. 
Sto Muthu.koya 
Ammipura I-louse, Kiltan Island, 
UT' of Lakshadweep-682 558. 	 Apphcants 

(By Adyo.cä.te:.Mr.Shabu Sreedharan) 

Versus 

Unin Teiçitory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	Tle iecto fPanchayath 
Union Ternitoty of Lakshadweep 
Kaarathi Island-682 555 

3 	1 he Chairperson 
Village 	weep) Panchayath 
Ki Itan lsland,c Union Tei i itoi y of Lakshadwecp-682 558 

4 	The RX. ectiv&Officei 
Village (Dwee) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

5. 	Thb !ssitaht: Engineer 
Electrical Sijb.Division 
Kiltän' Island 
0ni.. Territory of Lakshadweep-682 558. 	 Respondents 



. 

2. 	Nära;ru;l1a P.T.,age 26 
S/o Kunhi H 

Pal:liihithiyoda;House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Applicants 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi-682 555. 

The Chairperson 
\/,illag (Dweep) Panchayath 
Fciltab - 682 58  

)ire.c4or,  bPanchayat 
Department of Panchayath 
Kavarathi-682 558. 

(By Advocate: Mr.S.Radhakrishnan (Rl& 3) 

8. 	O.A No. 212/2013 

P.P. llavvabi, W/o. Abdul Salam 
Labourer, Agricultural Department, 

gti Lsland, Rsiding at Pallipuram House, 
Unicii Territor of Lakshadweep, 

(By Adocate: Mr.K. Jaju Babu) 

Versus 

I. 

 

The Director of Agriculture 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Respondents 

Applicant 
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I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti Islan,d - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

9. 	O.A 266/2013. 

SabirA!i.(. 
Kuriyathyoda House, 
Kiltan Island. 

C.P. F•iroz 
Chemmanäm Palli House 
Kalpeni Island. 

K.P. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

v'I.C. Jaffer 
Pa]c1ipurà House 
Ka1peni Island. 

I-Iaba. .A 
Alikorrie House 
Ki Itan Island. 

A.P, Naseerna 
Aynapvra' House, 
karatI1i Island. 

(By Adocat M' 	B Gangesh) 

VC15S 

I. 	The Adminirator, 
\dn irli stratioi of the Union Territory 
of Lakshadwèep, Kavarathi - 682 555. 
Fhe Directoi (Services) 
Administration of the Union Territory 
of Lakshadweèp (Secretariat), 
Kavaratti - 682 555. 

pepartmerit;Environrnent of Forests 
Lakshadweep, 

Kayrthi .-:2 555. 

Respondents 

App! icants 

Respondents 
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(By Advocate::Mr. S. Radhakrishnan) 

10 	OANo 268/2013 

M  m Noorul Aeen 
S/o KC Sayed Mohammed 
MulayamHouse, Agatti Island 
Union Terutory, Lakshadweep 

2. 	B.M. Mansooi 
Sb., Late A.C: Mohammed Jalaluddin 
I3harkath Manzil 
Agati Island, Union Territory 
Lak shad weep. 

(By Advocate: Mr, Grashious Kuriakose) 

Versus 

• 	The Adniinisfrator, 
Unioi Territory bfLakshadweep, 
Kavarathj —682 555. 

The IDirector of Panchayath, 
Department o,f Panchayath 
Kavaratti - 6 :82 555. 

Directoi of s','d. 
 tence and Technology 

and nvifirent, 
Unrofl Ttrf Lakshadweep 
Kavaiathi 682 555 

4.Direcöi Labour&. Employment) 
Kavarathi - 682 555. 

5. 	Special Officer 
Village (Dweèp Panchayat, Agatti) - 682 558 

(By Adocte: Mr. S. Radhakrishnan) 

II. 	OA269/2013 

Ahamed Faheer i,C., age 32 
S/o T.ouni°s.:. 

Island, 
Lakshadvep..'. 	. 	" I 

(By A 	ca&Mr5rashious Kuriakse) 

Applicants 

Respondents 

Applicant 



	

f. 

. 	
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Versus 

	

1 	h Administrator 
Uni onTeiitrS' of  Lakshadweep 
Kavarathi682. 555 

TheChairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavarathi, I.akshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682 555 

The Executive Officer 
Village (D'weep) Panchayath 
Kiltan 7 682 558 

Uortici1tura1 Assistant 
Vi•llage(Dweep) Panchayat, 
Klltan-682 558. 

(By Adocate: 	.(Mr.S.Radhakrishnan (R1,3 & 6) 

12 0A277/2013 

Harnedad, ge 26 
D/o Said Muhanimed 
Narnbiharn House, Ki1tan Island 
Lakshad;*ep 	•.. :, 

(By Advcate Mr.Urashious Kuriakose, Sr.) 

Versus 

I he Adrninistoi 
Ui of Lakshadweep, Kavaiathi-682 555 

2 	Duecto pfnóhayath 
bepaiüiènt f Panchayath 
Kayarathi-6S2 555 

3. 	xetiveOfier 
Vi1ig (Dwep) Panchayath, Kiltan-682. 558 

Respondents 

Applicant 



H C'. 
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4 	Chaii pci son 
Village (Dwee.p) Panchayath, 
Kiltan-682 58 

(By Advocate MrS adhakiishnan - R1-3) 
I I 

13 	0A281/2013 

lahaP 
S/b :Sáyid V . K .. ; 
Vallonikadiyodu 
Kiltan 1sland, Lakshadweep. 

Respondents 

n 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Advoëate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

T he Adrninisttatoi 
U1 of Lakshadweep, Kavarathi-682 555 

:3ct0r 
Sçi.nce &Tchnology 
Chetlat-6825 56. 

Dic.'or of P.nchayath 
Rui al Development Depai trnent of Panchayath 
011etiat7682 556 

4 	Chaipeis5n 
Village (Dwep) Panchayath 
Chetlat-6g2 555 

5 	AddI Sub Divisional Officei 
Chet1àt682 55 6. 

6. 	.J&iniorScientiflcOfficer 
hetlat-682 556. 

7 	Accounts Officez 
Sccictaiiat, Ka tvatathi 682 555 	 Respondents 

(By Ad'vocate MrSRadhakiishnan-Rl-3 & 5-7) 

14 ONo 99I2O13 
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A.K. Sajeed 
Akkara I-louse 
Kalpeni Island. 

P. Haseena 
Poodyem House 
Kalpeni Island. 

A.T. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandararn F-louse 
Kalpeni Island. 

C.P. Noorjehar 
Chemmanarn Ial1i House 
Kalpeni Island. 

	

6 	A.K. Beebi 
Arakkalar House 
Kalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni island, 

(By AdvOeate: Mr. K.B. Gangesh) 

Versus 

ThcAdrninistator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director (Services) 
Admini strati q n of the Union Territory 
of LaIKshadwp (Secretariat), 
JKavaratti - 68 555. 

bartrnentoAgriculture 
Unin Territory of Lakshadweep, 
Kavarathi 682 555. 
Rei3rëentCd by its Director. 

(By Xdvocate: Mr. S. Radhakrishnan) - 

Applicants 

Respondents 
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15. 	QA 300/2013 

13.Koya, age 42, 
S/o Bammad, Bilutheth 1-louse 
Andiott Island. 

B.Aharnmed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island, 

P.P.1lassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Barnpathi, age 50, 
S/o Asainar, Kakkett House, 
Androti island. 

C.Moharnmed Kasirn, age 44, 
S/o Koya Kidave, Chettathada I -louse, 
Andrott Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunh i Koya, ThattaThpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

PP.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Moharnrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Androfl Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island, 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Androti, Island. 

P.N.l-Iakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
$10 Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma KR, Moosathada, 
Androti Island. 

K.C.Mohammed 1-lussain, age 39, 
SboSayeed Ismail, Kannichetta, 
Andrott Island. 

.P.P.amza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



rem 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.1-lassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

H.K,I-Iussain, age 35, 
S/0 Pookunhi, I-Ialookakkada Hoi.ise, 
Andrott Island. 

M.P.Moharnrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andron Island. 

K.Mohammed Fasa!, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnrnada 1-louse, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andron Island. 

A.Rsheed Khan, age 39, 
S/o Sdyeed Ismail, Aliyathaia House, 
Anthon Island 

K..Abdul Salarn, age 3, 
S/o Muthukoya, Kannthirnmada House, 
Andrott Island. 

K.K.Anwar I-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 



I 	 17 

P.Moharnmed.Rafee, age 25, 
S/0 Mu!lakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 4 1, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

c. 

Ubaidulla, age 29, 
I S/o Seethi, Bappathiyada House, 

Androtl. Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Androti. Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed lKo)'a, Moosankakkada House, 
Andrott Island. 

M,C.Hammedathbi, age 37, 
Dbo Yousaf, Mylachetta House, 
Androti Island, 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andron Island. 

Guhar.Madeena Beegum, age 37, 
Dbo:Mphammed B, Aliyathara House, 
Andrdti. Island. 

46 	K JK Pookunhi Koya, age 36, 
SOcoob, Kolikkatt House, 
Andrdtt Island. 

47. 1.Dervesh Mohammed, age 36, 
S/p Sayeed Moharnmed,Kachashada House, 
Andrott island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 



IN 
	

. 

'The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of.  Panchayats. 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

1\'loh'4mmed Shamsheer M.K. 
Sbol3thhesha U.P. 
i\'layamkkada I-louse, Androth. 

Mohammed Asker 
Sbo Seethi 
Allyathara I-louse, Androth. 

Noushakhan M.K. 
SboSied Koya 
\'k,akakkada House, Androth 

9 	M dham med Kas mi P P 
S6i<dave, Palathupra Rouse, Androth 

10. 	AbdulAkbar 
Sb 	ibair 
PandaTh Puthiya Pura 1-louse, Androth 

II. 	Mujeeb ftahman 
S/ .o Ibrahim 
Allyathara I-louse, Androth 

12 	maj k 	I 
asim Koya 

Künji4mathm I-louse, Andi oth 
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Mohammed Hassan 
S/o K.unhi Koya 
Ayeiamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
Sb P.K.Kidave 
Palathupura House, Androth 

Muhanimed Khaleel 
S/o Abdulla 
AIiyahara House, Androth 

Muh.am.meci Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By Advoqate 	MrS Radhakiishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. OA:301/201: 
	

. 

1. 	Attakoya TN, age 44 
S/o 16'aThankga!;.T, 
'I hailath Va!iyakkattu 
Androth Island 

2 	Sayecd Koya, age 43 
S/o KoyaKida:ve,Aliyathara House, 
Androth Island. 

Mohammed, age 54 
Sb Shaban, Birlyammada House 
Androth Island. 

Yousai,.age6O 
S./o Ahammed, Kandalath House, 
Androth Island. 

5 	muj .6.ek
,.
Rehman, age 35 

Sb Koya, Kai achetta 1-louse, 
Andioth Islahd 

Abdul.Nasar,:age. 38 
S/oNa.1 1 a Koya Kunnashada House, 
Androth Islaid... 

Mohammed Básheer, age 37 
S./o Yacoob, .\liyathara I-louse, 
Adroth Islah. 

sli:haidi.;age  35 
SPY Pandath Puthiyapura House 

066kb,a6 14 
Sb Ko-yamina,Mayarnpokada House, 
Androth Island. 

Noufal, age 43 
Sb Koyanma Kpya, Thacheri House, 
Andi'oth islaria. 

Ii. 	Asif,ae37 
SbbSeethiT.hácheri Moosathada House, 
AncfrQtii Is1nd. 

t I 



ITiassan, age 30; 
S/6jana1udheeri, Kadiyammada House 
Androh Island.:: 

MoIanm'edRa.fek,• ag& 41 
S/o:Ays:hornn - abi, Bilutheth House, 
Añdroth Island. 

Jalal, age 3:7: 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook,age49 
IS,I.Q Koyamma, Pochalam House, 
Androth Islar'id. 

.Abciui:Hassan,agesl 
S/ Abdu1Khacer, Karachetta House, 
Adroth 1. 

K•oya, ae 48. 
IS/p Sayeed Mohammed, Thacheri Moosathada House, 
Androth Island. 

Bash eer, age 4,7 
/o K dave., Moodampura House, 

/ndi'oth.rs1afid. 

N1uhammedT-faSsaip, age 42 
GJamzhikakem Pura House, 

Aiidrbth Island 

Jabbai,age 3.9; 
Ko,Kunnashada House 

And roth Isiad. 

N'1ohammed.Liyaudden, age 33 
Sayeed M&ammed, Neelathupura I-louse 

A'ndroth isiand. 

HabCcd. ag 4: 
o Sa'cecl Mharnmed, Kunhali House, 
dDth T1ançL 

Shhnl Jameed, age 33 
Sb Kidave, Poodamkakkada House 
Androth Island 

Rai1ad Beebi,: age 46 



Sb Siddequ, Puthiyanalakam House, 
Andioth Island 

25 	In&en, age 60 
Sb Ahammed, Kandalath House, 
Andioth Island 

26 	Mohammed Saleern, age142 
S/0 Sayecd Mohammed,4 Kunnashada House, 
Andioth Island 

27 	Gafooi, age 41 
Sb ihangu Koya, Pentarnve!i House, 
Ahdroth Is!aid.: 

Sieequeage43 
Sip Kidav, Modiyothada I-louse, 
Androth Island. 

Shaiiayas, âg 33 
S/o JKunhi Ioya., Pochalarn House, 
Androth Isla:nd.. 

Pookunh, age SOn 
Sb IKidaie, Altyathara House, 
Anclioft Island 

I 	I ka ' i! cel ag 
Sb Buhari Aanakar House 
Andioth Island 

age 'S  
/o, Ham7a Koya, Aliyathara House, 

Islabd. 

Mohammed sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andi oth Island 

fige 33 
I. i:i:,Aliyathara House, 

c13e1 iya Koya, age 46 
Sb Kadei, Matharapura House, 
Andioth Is1arid 

 

31 

32 

33 

 

 

Ll 
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 MohamrndSeem, age 33 
S/.o Kyamina, Kannipura House, 
Andoth Island. 

 Shahiudden, age 33 
S/o.Abdul Kader, Belichetta 1-louse, 
Androth Island; 

 Kunhiseethi, 	ge 47 
S/o Aboo Sala, Lavaha1dal I-louse, 
Androth, Is land. 

\acooh, age 45 
S/o Saincideen j  Kunnashada 1-louse, 
Androth Island. 

Abdul Jabbar, age 38 
,S/o Sayeed Mohammed, Kannichetta House, 
Androth Island. 

Jmal, age 41 
S/c, Sa.veed Bukari, Bidurnkattu Bilutheth House, 
Andioth Island 

42 	Subaida, age 
D/o (Sayeeq Bukai i, Thacheri Biyyada, 
Androti lsind. 

43. SajinaB4um, age 29 
DboN.al1aoyd, Làvanakkal House, 
Androth. Lsland. 

44 	Shahanas Ieegurn, age 28 
1)10 Kunhi Koa, Lavanakkal 1-louse, 
Andioth Island 

45. 	$iyad 
S/c? Pookunhi, Rahmath Villa, 
Andioh Island 

46 	iamuddech P P T, age 33 

S/:Q Nása, çhddath i-Louse, 
Androth Island. 

47. . Tbal, age 42. 
SIo.ösaf Pahdararn House, 
Andioth Is'and 



Hassan, age 39 
S/o Sayced Bukari, Matharapura 1-louse, 
Androth ISland., 

Mohammed Saleem, age 38 
S/a Yousaf Thailath House 
Ahdroth Island;;. 

Mohammed Musthafa, age 36 
S/a Pookoya,:N.eganmada House, 
Androth Island. 

Koya,agc36 
S/a Attakoya, Mathil 1-louse, 
Androth Island. 

Kamil,age4l 
S/a Muthu K.oya, Palathupura I-louse, 
Androh Island. 

sif' age30 
S/oSeethi Koya, Lavanakkal House, 
Andoth Island. 

Sakaria, age 32 
S/a Muthukoya, B i lutheth House, 
Androth Island. 

Salih, age 37., 
S/a Kunikoyâ, Aynamada I-louse, 
Androth Islaid. 

iah mathu 1 1a age 39 
S/a Siddcq.h, Bilutheth House, 
Androth Island. 

Mohammed Aslam Naser, age 40 
S/a Sayced Mohammed, Palliyet House, 
Androth lslahd. 

Sayeed Mohammed, age 42 
S/o Kasimi, Achadapurakattu House 
Androth Island. 

Abv.ar: Iussain age 29 
S4Q POokOya, Kunnashada 1-louse 
Androth Island. 



. 0. Habeebu Rahman, age 28 
S/o Syeed Mohamrned, Kunnel House 
Andoth Island.. 

 Raheed. age 	3 
S/c Ko a, Kcâkkada House 
Aftoth Island. 	. 

 cheriya Koya age 32 
• 	

• Sb' Aboo Sal.ah', Perumpalli House 
• Androth Island. 

 Mujeeb Rehman, age 37 
Sb, Sayeed Buhari, Karakunnel House 
Androth Island. 

 Nbufel K, age 33 
St'o 1.Jattaya Koya, Cheriyadam House 
And ot.h island. 

65 Adul 	amad, age 45 
S/o Joyamma, Kai akkada House 
Ahdroth Isl.dnd 

66. Shamsu Sh4rno6s, age 34 
S/o cheriya.koya M., Pentamvilapura House 
Androth Island. 

67 MoharnmedAbdul Naser, age 308
I. 

S/ 	JaieFMottiathattu House 
Andioth Tsnd 

68 Mohamme 	athahu1la, age 33 
11,4 S/c Kovamnkoya, Nallal House 

Andioth Is1ad 

 I.biath:ullah, 	g30 
• S/Kunhisethi, Perumpalli House 

Androth Islahd. 

 Riyas, age 
S/o Shaik K'ç 	P;S,, Pentambelipura House 
Andioth Island 

• 	 71. isar, 	e 	1 
S•40 Kidave pP., Padathu Lavenakkan House 
Adioth Islahd 



72 	Rahmat, age 42 
Sb Pookutty M , Mathil I-louse 
Andioth Island 

73 Mohammed Hassan, age 37 
Sb Sayecd Mohammed, Achammada House 
Andioth Island 

74 	Shamsudcen,'age 32 
S/ô Muthu•.Kôya K., Nellai House 
Androth Island. 

Mohammed Naseer; age 28 
S/p.Muhammed, Pentamvelipura House 
Androth Island. 

Raulath Beegum, age 29 
Sto Thangakoya, Arathupura House 
Andoth Island. 

Fathahuddèen, age 38 
Sp J..idy U.N, Makket House. 

nd.róth.1.•1à.hd. 

78 	Badaiul Munei, age 32 
S/0 Abdul Khadei, Moodampura House 
Andioth Island 

79 	Mohammed N41ustafa, age 33 
S/o Ahammadiya, Jabalpuia 1-louse 
Androth 1.s1ard,. 

80 	Mohammed 1asim, age 47 
Sb Kidave V K , Makket House 
Atidioth Isld 

81 	Molflhed'b'oosa1ih, age 40 
Sbo Sayed4M61jammed, Bilutheth House 
Andioth Isldd 

82 	Kunhisccthi, ke 47 
S/o You sal, Methat apui akatte 1-louse 
Androth 1s1aid. 

83. 	Haisa KOyagc 42 
Sb i\hammed Makkett House 
Andi oth 1s1arid 

•1. 	............ 
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Auakoya, age 49 
Sb Yacob, A1iyathara House 
Androth 1sIan 

1Kha1e ; :ge 49 
Sb$a'eed, Cheiikka1 Piithiyapura House 
A6droth ; s1nd. 

86, 	Fahhu11, age 34 
S/a Sayeed Mohammed, Palliyett House 
Androth I s l an d. 

Basheer, age 55 
Thacheri Moøsathara 
AndrothIs1aid.. 

Mohanrned Farook, ago 33 
Sb Nal lakoya ç.L., Tharampall i Makket House 
Ahdroth Island, 

Abdosliha g& 31 
S19 S1aik(o, Moosakada House 
Aidrqh Js1nd. 

 
S/o, Seethi ,Karakunnel House 
Andrith Islaid. 

Mohamméa Kasim, age 33 
S/o.Saed Molarnmed P.C., Pathada 1-louse 
Ahdoti'i 1stiL 

çuiyaio,age44 
S/:Kidâr.Lavanakka1 F-louse 

MolHmed:4üssain, age 41 
S/a Sayeed isii ail, Kandalath House 
Androth Isladi. 

SabirKhan,age33 
S/oJKQyam'n1Koya, 'Thattampokkada I-louse' 
AiicHth Island. 

 
S4o Sy?d B'ukan, Podamkakkada House 
\idd 	. 

.,! 



• 

Akb.ar 
Sb Atta.oy K Edayakka1 House 
Andiot Islalid 

I 

Abdul  V a h a b.age 33 
/o Thngakoya P , Kunchali House 

Andioth Island 

Mohammed Musthafa, age 42 
Pdayaldal I-louse 
Androtli lsahd. . 

Navas, age 25 
SJO I-lussain,Th.ahira Manzi! 
Andbthlslaiid.. 

Shanavas, ag 3 
Sb Shaiafudeen, Mathi! House 
Anchoth Island 

1-lassan, age 33 
Sb Seethi M, Lavanakal House 
Androth .Is1and 

Mohammed Basheer, age 42 
S/o Ypusaf, N&la! House 
4pdroth Island 

Siii4en,dge 36 
S/dNalTa lKpya Kunnashada House 
Ancoth Island 

Zainul Abid, age 26 
Sb Kidave K, Palliat House 
Andoth llard. 

MuthuKoyaae 39 
S/o Kunhi eetlii, Makkette 
Andioth Island 

Mohamned Mukhbeel, age 30 
S/p j(oyarnmaoya, Kerakkada House 
Androth Island 

I 	f 
1 07 Sharnuudeem 'age 27 

Sb Koya Kidave M P , Pandathupura House 
Andioth Islard 

We 

97. 

W. 

Wil 

It'll 

102 

103.. 

ME 
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S1ihabudhenage 27 	

. 

 
S/o MutNu.i 	a;Pandathupura House 
Andioth Is14rd 

 Ubaidulla, age 29 
Sb 	Sathai, Kanrnpuia House 
Androth Island. 

 Jalal, ae 49 
S/o Yousaf'P.;.Moodarnpura House 
Androth Island......... 

Ill. Kidav, age 
S/o Indeen M.,Biriyamrnada House 
And.roth Island. 

 Kidavu, age 59 
•S/o lrjab, Mèkkat I-louse 
Androth. Island. 

 Mohammed Sálahudheen, age 26 
S/oKoya T.P., Kandeth House 
Andoth Island. 

114 Moharned Shakeer, age 22 
Sb 	Kunli scethi, MaRket House 
Andoth 1land 

115 M0hamrne1 Aithaf, age 24 
S/o Janal, Mayornpokkada House 
Andoth Island.: 

Abdul Gafooi', age 28 
Sb N1Iakoya T., Bappathiyoda House 
Androth Island.. 

N/IoharnnedYathiya Khan, age 23 
S/o Bashei K, Mathil House 
Andioth Island 

118 Nalla Kbyd, age 39 
S/o Khadci PP C, 
Androth I',land 

119. Kunhikoya, age35 
S/o.' Ahmed :Pánnjkarn House 
Androth Island. 



120 Zainul Abid, age 41 
	

S 
Sb Assainai N P , Kandalath House, 
Andioth lslahd 

121 Mohammed, age 50 
Sb Abdul Khadei, Kaval Chetta House, 
Andioth Island 

122 Abu Nasu ae 36 
Sb Siddique, Kunnash ada House, 
A nd;:r o thi s Ind. 	.. 

123. Mohammed Aboo Salih, age 37 
Sto Musthafa,. A.mmelam House, 
Androth Island: 

124: Koa, age 37 
S/o Sayeecl Mohammed, Lavanakkal House, 
Androth Island.. 

125. Mohammed 1.afeek c.P., age 38 
Sb.o Sayeed, qberikkal Puthiyapurani 
Androd Island.. 

126, MoIiiied Rafek, age 40 
Sb U1Klcas.  f3ilsutheth House, 
Androth Island. 

Mukbeel ge 28 
Sb Majeed L, Perumpalli House, 
Androth Island. 

Rasheed Khah, age 33 
S/c 1Kcve A., Biyyadachetta House, 
Aiidroth 11ànd.. 

( S  

Hiiid1Fook, age 31 
Sb 'PokbUy Künnel House, 
Andotb Island. 

R817lmthu11ah, age 31 
Sb KoyammaK.P., Bappathiyoda House, 
Androth Islaiid. 

Mobamhicd Kaim, age 30 
S/6,NdIIakQ.ya j,  1ennashada I-louse, 
Andoth 1slu 



• 	 ( 	 •,. 

132. Mohnimed F:a.1, age 38 	 : 
• 	Sb Kidave M P, Kandalath House, 

AndrotFi Island 

133 Mohned Abi1 cfo T M , age 38 
S/6 NIakoya, Thai am11y Makket House, 
Andrcth Island 

7 	
Jil 

134 Jamal,age57 
SkYKidave:Poovadakka.tu House, 
Androth I s l and : 	• 

Mohammed Sa!eem,age3l 
S!° Hassan Künni, Key iyoda House, 
Andrdth Island. 

Koyarnrna,ae47 
S/oAbo.o Saleh, Kavaichetta House, 
Andoth Island 

137 Iiaiathul1a,age38 
Sb Koyamma, Karachetta House, 
Aàroth Island 

138. Abd1AeKhàn, age 41 
S!oM,oham.iied, Birayammada House, 
Andioth Island 

139 Sharnuddeen, age 32 
Sb Sideeque M j) , Pazhayakamkattu House, 
Alidioth Islad 

if 
140..s1 	age 33 

S/jo d Y a ikoya, Ammelam House, 
Andçdth rsland 

1 	1 

141 N1Ikoya, ae 50 
Sb Ahamdd P 0 , Matharapura House, 
Andoth Island 

142 I1anza Koyage 43 
S/biXi davB B, Ahyathara House, 
AndiotFi Isiand 

it 	
I 

143 	 age 28 
Sb 	MSN/Na1 , AFnrnejam House, 

Fidioth sán 
•/I.)• .Jt' 	I •)• 

II 	1 



144 Sayeed Jsma!Lae 58 
Sb A.dth1a P P, Pudarnkakkada House, 

nd4Islanf1  

145 Arnath Khan, age 28 
Sb Buniyamin, Ammelarn House, 
Andioth Island 

Marnhedfti11, age18 
S/o Nal 1akoyJ'eruthpal1y House, 
AndrOth Island. 

PoOkunni, age 56 
S4o Y6usa1T1ji Bappathiyoda House, 
Andioth Island 

148 Mohamncd asheei, age 38 

S Ic) Kidave A , Mayarnpokkada House, 
Andioth Island 

	

149. 	Iiakoyàg.36 
Sb Kunikoya P , Thachen House, n  
Androth. kland. 

150 Naseemudheen KS P ,age 28 
Sb Abdul Khader T, Karachetta Saiornmapura House, 
Andioth Island 

151 AbdKayQon , age 41 
S4 Sayed Buhi i M , Kunchali House, 
\ndi oth Island 

d 	 I 

152 Liyabuiahman, age 31 
Sb Kunnikoya M P , Chekurnrnada House, 
Andioth Island 

153 Kunhihi, age 46 
S/U Kadei,Purnpalli House, 
Andioth Island 

154 1àthurniä', ge 52 
Q/pIo'akoya Kolildattu Naduvilkam House, 
Anthdio 	Iand 

I I  

	

155 	afiullah,age5 
1310 Hamsa Koya, Aliyathara House, 
Andioth hiand 

. 
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156 Scethiage60 
Sb 	Assainai, Pachanal House, 
xmdr. 	Island 

157 Sadakkathulla, age 3 
Sb 	Buhai i V K, Chettapokade House, 
Andioth Island 

158 Bashcei,agc40 1 
Sbo Sayecd K , 1unnnashada House, 
Andoth Island. 	.. 

159 Mohammed Kuiaishi, age 25 
S/o:Sayeed .Moharhrned, Karakunnel House, 
Andioth Island 

160 Siiaj,age47 
S/o;Kidve1K., Kunnumpura House, 
Androth Island.... 

161. N4ohanrned Rage 31 
S/o;Harnza. Koya K., Pathummapura House, 
Andioth Island 

162 Ain1 Ad, age 26 
S/o.Nàllakoya 11' C ,Palliyat House, 
And) dtii Island 

163 Ab4il Jabbai, age 35 
Sb0. Kunni Seethi, Makkett House, 
Andioth Island 

164 Sajeed Mohammed, age 54 
Sb 	Kidavu, Poovadakkattu House, 
Andioth Island 

165 ttabi, age 	7 
D/c 	Oucf K P , Thacheti House, 
Andioth Islapd 

I 	 I 

I . . 

166 I3a1kcs,ageI3 
I)bo 1Koyannikoya P , Thacheri House, 

~
nm

Andioth Island 

167. Yakoob, age 40 
S/o Kidavu K, Ammelarn House, 
Andioth Islabd 
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Mohamméd Ràlee, age 42 
Sb Koyaiiiniikpya, Mayarnpokkada I-louse, 
Androth I1aid. 

Mullakoya,age47 
Sb Maeed K., Lava1akka1 House, 
Andrdth Is1arid. 

pookuIi,ag 46 
Sb Kidve 1, AmiiIai+i House, 
Andoth Island, 

Mohammed Kasirn, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island. 

Kadeeja, age 51 
Dbo Kidave 1., Thacheri I-louse, 
Androth 1s1aid. 

v1ullabi,agc,t 
DIn .Kidavë .l3 . Palathupura House, 

o 

Androh 1ItKd.. 

anzorA1'i Z'yeed P.P., age 25 
S/o M .P °.Fathpl : 1ah, Purathikkatt Puthiyapuram, 
Andi'otllslad. 

A 11. AbarK.ae25 
'boCheriya1oya, Kannathirnada, 
Andrbh Island: 

Molamnbdaleern, age 33 
0 hai1py, Kunhali House 

And! 0th 1sIar1d 

(By Advbat Yi k B Gangesh) 

Versus  

The Adminisi'ätor 
Adi'llifflis.tra.66'ri 61 tl)e U.T of Lakshadweep 
K avara th I 6 g2 555 

1Dejaimert o2gricu1ture 
Ui' oiLakhabep, Kavarathi 682 555 

Director. 

3 	Debto ol Paiihayat s 

. 

Applicants 
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• Depaitient of 
dhrksUaton pf the UT of Lakshadweep 

55 
I . 

4 	\(illae (Dweep Panchayat 
A'ndothIs1.nLl iepresented by its 
JxecuUve Officet 

(By Ad\'ocate Mi $ Radhakrishnan) 

17. 0A302/2013 : H 

1. 	JaIler, age 35 . 
S/o, BabujanPapnethechetta.I -Iouse 
Amini Island 

2 	Faiooqe, age 33 
$b Khadec ?  Kulandarn House 
/k11I1 Is1and 

3 	Abdulla Koya, age 50 
Sb Attakoya, Malika House 
Amini. .iIiid. 

4 	Nallakoya, age 40 
$b Abdulla Koya, Puthoya Kanniyam House 
Amini Island 

5 	Al i Mbhanr1.med, age 47 

Sb Mohamiiied, Kombam House 
Amini tIarI. 

Slaiaudhei, age 36 
Kidav, tK.otechetta House 

Amini Island 

Iabbai P C, age 36 
SIc Cheriya Ko,ia, Purakkachetta House 
/mipi Island.. 

Yousa age 36 
bol.aqci1, Behyachadachat.ta I-louse 

Anini 1s1aid 
I 	

. 
I 

Muty ge 33 
Sb 1Sayeed he'ikoya, Mampui am I-louse 
Amini Island 

6. 

7 

Respondents 

Applicants 



• 	 • 
zr  

Versus 

lihe Administratot 
Adminisu ation of ,  the UT. of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctoi of?anchayats 
Depaftrnent cf Panchayats 
Adminiti ation of the UT of Lakshadweep 

avarathi6 82 5:55 K  

3. 	District Panchayat 
Amini represented by its 
F xc cut i ye Offl cer. 

S 

4. 	\'iflagc (Dw.eep) Panchayat 
Amini Island. represented by its 
Executive Officer. 

(By Avpcate:jMrS.Iaclhakrishnan/M/s Sheriff Associates) 

18 	0A303/2013 

Aboobaket P , age 41 

S70: 	uii 	a m ,Ia1t 	House 
Kavarath i island;. 

Musa1aB.;.,age45 t h  

S/oSaed,:Bakàkada House 
I<ava i athi Islanl 

3 	Mohapic Shall M , age 34 
Sb i-rmzatft'vi, Malika House 
KairahISIhhd:.' 

4 	AbdulNazi 1AP,age43 
'/o Chci iyakoya K, Aynipui a House 
Kavaiaihi Island 

5. 	yac.00bK.P.:,age4l 
Sb. Nidave 	Kuttipapepura House 
Kavaiathi Island 

6 	A!ikoya K, 	3.1 
h R,Keliyani  I-louse 

cithj'lslad 
r 

Re s pon de ilts 
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, 	Mujeib Rehman U P , age 34 
Sb AlIko)/a C K, Uthampokakada House 
Kavai athi Island 

8 	'1 hanakoya \' P ii age 43 
Sb Ukkas, Vadakki lapura House 
Kavarathi Island 

9 	Mujceb Rehman B, age 30 
S/o Fhangakoya, Biiekal I-louse 
Kavaratli Isithid. 

10. 	Sajitha P., .age 32 
.l)/o All Aradam, Poovihoda House 
Kavarai.hl Island. 

11 	l3asheei P I , age 44 
Sb Mohammed Pallipuia, Puthiya 111am House 
J(vaihi Jsftirid. 

12 	Abdul Rafeek K ,age 44 
S/o Ahrned Kattimmada, Kadapurathaba I-louse 
IKavataihi Island 

13.. S:Ieem A.p.:a 	34 
Sbo Mohammed C P , Athampapepura House 
Kavarathi I s l an d .  

14 	Mohmmed 1-1LIssaln P A , age 29
1. 

Sb Khahd 1-laji K P , Puthiya Alikorn I-louse 
Kavaaihi Island 

I 	 I 	 I  
15 	Shaihn fK,ag35 

Sb 1- amza, 'Fhu inikad House 
Kavat athi Isla9d 

16 	Anwai A , agd 39 
S/o Muthu, Aynepuia 
Ka\'ai athi Island 

17 	Baheei S , agc 1 35 
Sb I lamzth A I, Saflyabiyoda 
IKavaiathi Island 

18 	Ukk,ag 45 
Sb Aboobakth Melillarn 
Javai athi ,l slahd41 



20. 

21 

22. 

23 

24 

25 

26 

27 

28 

29 

30 

• 	 - 	

- ...... ...... 
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1-lamzal.h, .age27, 
/o14banHaji,:Aypepura 

Kavthaliii I1and 

Mujeeb Rehman, age 38 
S/o Ilamzaiki A I, Safiyabiyoda 
i<avarathi Island. 

Manikfan 1K.P.,:age 30 
S/o Abdülla A, Kuttitappura 
Agatti kiand. • 

Hiday.athu.jIa SJVL, age 36 
S/oHanza.th BJ<., Subaida Manzil 
Kavaldthl Island 

Ansat PP,age3l 
SbChci iya Koya K P , Pakichipura 
1a\'árathiI Islahd. 

Suliman K.P.,.age 38 
S/o K i dav UI?., Kuttipappepura 
Kavai athi kiand 

Ylcoob.C;P'. age 4,0. 
S/o YousüfP Puleenakeel House 
Kavaiathi Island 

NizmdnJ< P , age 34 
Sb Zakai ikh Koch ipui a House 
Kavaiathi Island 

Salcem V ac 39 
S/p Hamzdth V1oda I-louse 
Kavaiathi Is1nd 

AttakoyaJ3., a4I 
S/o Ahoohackei M I, Buekal House 
IKavai athi Island 

Nausha pV , ge 30 
S/o Ka$ni1i\4 C , Pa1Iiveedu House 
Kavai at1i Jslan' 

Mohrnm Iqa1 K K , age 31 
S/d Kasmi P V Kunnarnkalarn House 
I<avaiathi Island 

. 



.3S 

	

01. 	shi1< Au c P , ge 30 
Sb Au K , Cherdipapada House 
Kavaiathi Island 

32 Mohammed Raü P , age 38 
,S/o Chcriya Koya Pallicham, Pulipinnakad House 
Kavaiaihi Island 

	

33 	Pookoya P P , age 48 
Is . bo Babujan M, Puthiyapura House 
Kiltanlslahd;: 

I-iussainali.K.P.,age.33.. 
Sb, Muhammd C., Kuttithayapura I-louse 
Kavarathi Island. 

Sulaiman M.,age 37 
Sb Hamzath VL, Maidanoda House 
Kivaratbi Island. 

KajaHssainC., age37. 
S/o AImrred Khii T.P., Chungam House 
Kavarathi kland. 
I 

	

37 	Mi)j eb lh man T K , age 38 
Sb FIm ilikad I-louse 
Kavaiathi Island 

	

38. 	Mohthiied Shafi K.P., age 32 
5/0 Saye.d POoA Kakachiyapura House 
Kavarathi Island 

	

39 	Mohammed Rail B , age 33 
S/o Attakidave F P , Beeianthoda House 
Kavaiathi island 

	

40 	R1eeIge3 
Sb I\Iut!u PjleenkeeI House 
Kavaiathi island 

	

41 	UmmeiK ,age 37 
Sb Udaifa C P Thekila 111am 
Kavaiathi Island 

	

42 	Mohammed Rafeek, age 37 
S/o Atta K P ,iokaiachiyapuia I-louse 
JKavaiathi 	 n 'di.  

'I 



ç ri 

20 s. 	
• 

43 Mohammed D, age 31 
Sb Kidave'K1 , Baiakaroda House 
lKa\'alalhl Island 

44 	Jalcel P , age 43 
Sb AitcU. Veloda, Popvamrnada I-louse 
F(a\'alathi island 	' 

45. Delhath, a,e 33 
S/o Mohm amed 1 , Amanathakepuia House 
Kavaiathi Island 

. 

46. 	Sharafudheei, age 24 
S/A ii A., Pooy.ndda House 
Kavrathi Island: 

(By Advocate: Mi:.KB.Gangesh) 

Versus 

I he Admnistiatoi 
Adrmiisu auon of the UT of Lakshadweep 
Kavaiathi-682 55 

2 	Dcpi tmeit 1 gi icu ltui e 
.;UJ.paleep 
Kiài'.hi.L682 555 represented by 
is Diectoi 

3 	Duectoi oi Paichayats 
Dcpai tment df Panchayats

t.
Administi aliO'n of the UT of Lakshadweep, 
Kavaiathi 682 555 

4 	Disu id Panchayai 
I\aiathiieishted by its 

dieOui1ëi. 

5 	\I ii lage (Dwcp) Panchayat 
Kavai aliii Island iepi esented by its 
1 xecuuve Officei 

(By Ad\'ocatc Mi S Radhaki ishnan) 

19 	OA319/203 

i ç 	age4 
S/O thhisa  RathLihin'ecctta 1-louse 
Aiiiit 1t1'and 

Applicants 

Re s poii dents 



5. 	K.K.Razak,age.27 
/o:. 	

1Q. 	Kunniyatamkakkada House 
Amini Island 

6 	P'Ashiaf, age 37 
Sb Ahamed, Pallam House 
Ammi Island 

7 	K C Moosa, age7 44 
Sb Attakoya, Keelacheiy House 

Island 

13.Kastik0ya, ae 42 
SboCheriyakoya, Balapp House 
Aillir I Had 

age 41 
Sb I ia1akoya, Chnmthabelli House 
Ai±ui 

RaheenM, age 33 
8/6 \bdu1lakoya, Madam House 
AHni Islahd.. 

II. 	PoolKun1i 
Sb l'.C.Yousàf, Noormahal House 
Ainini lslaiid. 

(By Adcâte: '.l.B.Gangesh) 

1 
Versus 

tj 

1 he F AdNmisii atot 
Adins&On bf the UT of Lakshadwep 
11,111ava4thi-682 555 

Applicants 



• -•.•-.•. ;.- :•. . 	 -•-:-.--•-••• 

2 	Duectoi of Panchayats 
Depai uem 9f ianchayats 
Admirusli ation of the UT of Lakshadweep, 
Kvaithi-682 555 

3 	Duecwi of Education 
Ducctoi ate ol 1ducation 
Administi ation of the UT.of Lakshadweep 
Kay uathi-682 555 

Villag .(Dwep) Panhaat 
Ami*i iland represented by its 
L xecuuve011icer. 	 Respondents 

(By Adc.at. Iq.;. Mr.S. :Radhakl'i.shnafl) 

20 	OANo 325/2013 

i1.6hanmed i-\bdul Razak 
Sib. U.•K.•Nallkl;KoyEl 
tt1alada l-lousc 

nd rOtt Is! ard. 

K,.Moosa 
Kandilam I louse 
Iadihiath ls1and 

I 	I 

3 	1 Iama Koya B 
S/O AbdutKadci 
Bii l\'1mmada 1-louse 
Añ'drt Isläh . : 	 Applicants 

(By /\cl.\ccte M. K.BLçngesh) 

•yi•sus 

1. 	'.lThç Adm in i stiatOr, 

Adm1n :i1 st'i'ation:of the Union l cii itoiy 
of 1 cikshadwecp, Kavaiathi —682 555 

2 	heDiiedoi(Scvices) 
Administi ation of the Union Tell itol y 

ikshadweep (Secietai iat), 
I(civalatltl —682 555 

)epai'tmet QfEnviornment of Forests 
Ujnibn lcri.itdly Of Lakshadweep, 
Kavarathi H 682555. 	• 	 Respondents 



0 	

43 

(By Ad\ocate Mr. S. Radhakrishnan) 

21. OJ\ 326/2013 

SavadT.K.,age40 
Sb Mohmmed A.P Th.irinikkadu 
Kavarathi Island. 

AboobäkerP.P, age 43 
Sb ! -là:mzath K.i., Pallipurá 
Kavarathi Island. 

Aboobacker P.1K.., age 34 
S/o lathahul La, Puleenakee! 
Kavarathi Island. 

.lehängeërA;!.,age 32 
S/o..ITlai11eed, A liapura 
1.cavai'athi !sInd. 

sI;j.n `a9P 35 

	

Ao 	icl,aye.,[3adayi 
l<ava:rahilsland. 

(By Advodè: Mr.1.B'.Gangesh) 

Versus 

The Adrninisratoi' 
A:dministration'6f the UT of Lakshadweep 
Kavarthi-6$2 555. 

Director ofPanchayats 
pa1. Qi lanchayats 

AJmi rsti aüon of 4he UT of Lakshadweep, 
i 

	

/ 	 0 

3 	pepAimet ol Science & lechnology 
olLakshadweep 

Kavarathi-682;555 
represented by. its Director 

A ppl jean ts 

4 	Village (I)wccp) Panchayat 
Kavàràhi :Lsiàiici represented by its 
.Nxc'citive.:Officer. 	 Respondents 

(By Advocate NAII. S Radhaki ishnan) 



• 	. 	'':' 	 '-'------: 

22. 	327I2013 

I. 	Fm'ook, tig 40 
Sb lKunhJkoa, Puliçpinakkad, 
Kuvarhi I slnd: 

2. 	Ummei' Iàro.k  

Sb V,P.Kasnii Karthola.ura, 
Kavarathi island. 

(By Advocat: Mr. K.13.Gangesh) 

V ersu S 

The Adminisrat,or 
Adminitrati,on of the UT of Lakshadweep 
K.avai'aihi-62 555. 

2 	Dncctoi ol Pinchayais 
Dcpai I  mcni of Panchavats 

I iiti 1 c1i ion ol the Ui of Lakshadweep, 
I' 1\ cli iihi-(2 55 

3 	• 1)eptrtmcnt of. nviroriment & Forests 
Union Ter'l - itory ofI.akhdweep 
Kavarathi-6$2 555 

4, 	Village (D.\ .ep) Panchayat 
KdvaI athi kland i epi csented by its 
IXeC Ut IVC .0 hoer. 

(By A1.pre.. ..N, r. S.Jaakrishnan) 

23 	6A 328/2A)13 

Sailulla C 'i 3 , gc 34 
S/p. M ohai ii6odllaji. Chendipura, 
K1\ aicithi 

2. 	Sainl Hamee.d,P.P., age 39 
S/o Attai K.P., Pokai'a Chepura I-louse, 
Kavarathi.. 	• 

3 	Mohammcd 1< P , ago 35 
5/0 1 lam/ath 13 P , Kai utholapua House, 
Kavai athi 

4 	bdul 	idebi P , age 41 
Sb M o h ani rruied, Pallam I-louse, 

LIJ 

Applicants 

Respondents 



Kavu aihi 

5 	Aka,a'g34 
. i ,Papj3adam 1-louse, 

L'aathi' 	 Applicants 

(By Advoate Mi I3 Gangesh) 

Versus 

Th e Adrhiiistraor 
Ad.hiinistration oi f the U.T of Lakshadweep 
Kavárathi-682 555. 

D.ireátor of!aiichayats 
.Depa.it;i1eht : .of Panchayats 
Admnisu ation of the UT of Lakshadweep, 
Kav-uathi-682 555 

3 	Duec.toi of Lclucation 
Dii cctoi Lue of Education, 
Administrtion of the Union Territory 
of Lakshadwëe., Kavarathi-68.2 555 

4. 	Vi li.ag(D.We 	Panchayai. 
Kavaiathi Island iepiesented by its 
Ex:ec.u'f i've:0111c'er. 	 Respondents 

(By Avocate Mi SRadliakiishnan) 

24 	pA5 32)/2OI3,, 
!ij ......................i,  

Thhi.ia Bee,um M J\4 , age 38, 
W/o Raum Razed, Madeena ManLil, Kiltan 
')LtJJCI visoi, Coii i\\'lstlng Centi c Kiltan 
[)sti ic Panchayat, IKiltan 

2 	Shihul 1 lameed P K age 50, 
Sb Sayed KEya P S , 1 hottathakkaia 
Stoic. Keepe CumClei 1< 
Coii I wisting Centi.e Kiltan 

let Pinchayat, Kiltan 

3 	T K Naeernudieen, age 33, 
Sb Sç Ab'd11a Koya, 
I<undmku1am Ki1tan 
fIelpei , Con' [v'istlng Centi e Kiltan 
Distuci. PancIayat, Kiltan 	 Applicants 



The Chief ;Execitive Officer 
I)istrict Panhat Unit 
Kiltan, Union Thrritory 
QfLakshadweep-682 557 	 Respondents 

(By Advocate: Mr.S.ladhakrishnan) 

25. OA33i/2013' 

1siiK.C.,é 34 
S/oSa'eed Móhmmad A.M. 
Kattinhta (I-Io.ise), Agatti Island 
UT of Lakshdv'éep. 
Woçkir)g as casual labourer in the Department of 
ScTience & ThchnOlogy, Agatti, Lakshadweep. 

2. 	1 lyder.P. 
Sb SayeedBuhari Haji U. 
PokkaThppaç1a (J-Ious), Agatti Island 
UT oç Uákhd weep. 
Wpikihg;.asasua1 labourer in the Department of 
Sc inc & Technology, Agatti, Lakshadweep 

3 	AliAkbai K J age 39 
.(2 1  

KunnbiHuse, Chetlat Island 
IJT fLa1<lv'eep 
Vokiig a's cs4l  labourer in the Department of 

Scince &Téhiology,Agatti, Lakshadweep. 

Na -  Bkat 	., age 27 
S/oS d iko 	. 
1Kw iyalhiyoda (I-lou,se), Chetlat Island ij 

T ofakshad\eep 
Wiiirg cs casuaf

.T .
abouier in the Department of 

Siic& Téi016g 



App! icants 

(By 	 Sr. & Ms.Daisy 1.Danie!) 
I 

 

i 	 ' 
Versus 

L 	Tb Adh inisaór 
:.Lak shad eep, Kavarathi-682 555. 

2. . Chairperson.. 
Village (Dwep) Panchayat, Agatti-682 557. 

Chairperson 
village (Dweep) Panchayath, Chetlat Island-682 554. 

The Jünior.Sciepti fic Officer 
Department fScience & Technology 
Chetlat-682 554 .  

The JuniorScientific Officer 
paitrnet of.ience & Technology 

Aafli-682 55.7. 

DirectQr of Iarichayath 
• 	Department of Panchayath 

Kavara,thi-6.82 555. 

(By Ad\6ca1e: Mr.S.Radhakrishnan for RI 4,5 & 6) 

26.  

; ç: 
• 	S!d.lK'a11unhi 

Si1añivapura,1Kiltan 
l;kshadwep 

2. 	K ,  A I -ii 
S!o.'Sayed Buhari 
küriyathivoclu;Kiltan 

• .3. 	A'.PAland 
s/o.Jcip 
Aimapui a, 1Kiltan 

(By A4vcaé; Mi1 .M.R'Hariraj) 

II Versus 

Re s p0 ii dents 

Applicants 



4 	1)ii ccloi 
$erviccs, 
UI of LaLshadwecp,  Kavaiatti 	 Respondenis 

(By 

27. OA34I2013 

IKassim A 
S/o.Anakhya P.P 
A Iiyahara I louse, Andiott 

Jalaluddin N 
O:tJtkôy N.P 

imä House, Andrott 

Mbhammed Hassan C.E 
SIo.Ki.inhikoya SVP 
[da)'akkal 1-Fouse, Andrott 

Mohammed Raleek C.K 
S/o.Koya K.0 
Cheriya Kakkanal 1-louse, Andron 

Ni lohammcd Kàmaluddin M.K 
S/o.Shihabuddin Pookoya Thanga! 
vI'akakkada I-louse, Andrott 

6 	Mhaijnd Basheei C 
-. 

lclkkal1-1bisc, Andrott 

7. 	Nooru I 1-1assan A 
Nail ayak1oya U.K 

Aia1ada Hôus, Andron 



1 8  

(By 

2 

49 

Muis1ida Becgum C N 
D/o Late Shisuddin Thangal 
Chemayath I'dakath, Andiott 

Advocate Mi K B Gangesh) 

s./elsus 

I he Administiatoi 
Adniinistiauon of the Union Teriitoiy 
of Lakshadweep, Kavaratti —682 555 

Director of Paichayats 
Pepai:t1lie1 aiPa.nchayats 
Administi ation of the Union Teii itory 
o(Laksacwep; Kavaratti - 682 555 

J).cpartmert of Electricity 
Un i on l'erritp.ry of I.akshadweep 
Kavarathi— 6:82 555 

Applicants 

ri 

(By 

11 

hi 

6 

\/..ilag (DepPancha'at 
P. 

AndiOi IslalcI ipiesented by its 
Lxecuuvc OIbcci - 682 552 

Advocate Mi S Radhaki ishnan) 

OA 345/2013 

A'shämm :E.C: . 
D/o I1amsá, Elláchtta I-louse, Agathi 

Din Kasmi Koyti, Puthanvced I-louse, Agathi 

KadecjaP K 
1)/ct Koya J 14sn, Puiakad House, Agathi 

1 
AbçI'ul MujhalifMK 
SbAttakoyc, Mayarnkakada I-louse, Agathi 

Abdul Shukdoi 
Sio.Lae Usaf : 
Melaillarn House, Agathi 

Hdyahu.Jj,AK 
Io Aboobackei Koya V K 

MaLkashik4aca 1-louse, Agathi 

Y1ii'ooi 

Respondents 



• 	r 

50 

10. 	Nazer K 
S/o,Kidave 
Kun nikathiyäpa:la I-louse, Agathi 

I 1. 	Sho\'katha1i M 
S/o.UmmerB 

MaKayachoda.House, Agathi 

Sadd Máham'thed K 
PoOkOy.a B 

Je5aii 1-Iouse, Agathi 

1aseeiP 
S/o.Muthalif K 
Pathada 1-louse, Agathi 

AboobackerN.M 
/o.Abduj Rahman F 
afesi Manzil, Agathi 

15.i.kbdul Salani.T.P 
SItychpn'a Koya C P 
1 1ppitI'a 111am, Agathi 

:I('o);a1K ii 
S/'d,N1ohamrid Koya 
1(jkkada House, Agathi 

AharC 
S /0 lvi 0 ha mmed K oya T, P 
Challakka House, Agathi 

1$. 	Aboobackér 
'/o.Sayec iço'a rp 
Kai Thakapd House, Agathi 

19. 	34vid.'Ki SI  

S/o..IaeFaIniad Raji K 

EI 

9 

[I 



Kulajinoda HOise, Agathi 

20 	S 1yed ohc4uiped 
S/oAbdiillaP 
Maiiythoda1OUSC, Agthi 

Mihammed Koya B 
Sb Koya 
B iyathabiyoda f1ouse, Agathi 

Naleesa M.K.  
D/o,AbdullaK@ya K 
i\400thamkakkada 1-lousc, Agathi 

J . 

23 	Koya P 
Sbo.JKunhil. oya 
Pondinoda I louse, Agathi 

24 	iKasmikoy a! 
S/o.Abpb.ac1ei:Koya 
K1aialhaImibcla Puthiya 111am, Agathi 

25. 	/Jáobackci 
Sbo...A1iMoha:n111ed 
lippathoda HOuse, Agathi 

26 	1adaiudhccn V 
bo KO)lSSafl 

\iaI u da M.in7il Agathi 

27 	m I\aiunnlsa B P 
D/o MohanlrnLd S 
I3apathiyoda I louse, Agathi 

28. 	11 dunibi M 
D!Ô.a1KQy 
Maii iyam Scviyoda I louse, Agathi 

29 	Jcll[C1 A P 
/o Sayd Buhai i I P 

AJiyapappada I louse, Agathi 

	

I 	I 

30 	1 ahahudleCn M P 
S/ 1'idiv IP 
vlarnpii 	Agathi 

31 	P 
bo Muihukoya K 

Chei ivapappada 1-louse, Agathi 



32 	Kahd K 1 
/O I lanisci C 1K 

Kadapuiahu '111am, Agathi 

33 	Sameci 
Sb Mjccd 
fV1unhii ithop( II), Agathi 

34 	Sayed i\4ohammed L. 
/b.Ki1ii P 

Ella Housc. Aâthi.. 

Naseer . i' . P . : 

SIo.fVluihalif 
Thêkku Püthiya 111am, Agathi 

U bald U 
Sbo.l-lamza U 
Jmmlierodchetta House, Agathi 

Sd Móhmmed K.T 
S/o.AbooSalaJ 
Kalanthithiyoda I louse, Agathi 

	

38 	ahamod P P 
Sb Saycd Mohammed 
ltihpcnd1cu am House, Agathi 

AdOl1aB, 
 
1. 

S..:/FathaIula 
13's1hi':dcia House, Agathi 

1Ia1aromma T:P• 
I )/o:/\ bclul kaderko.ya P.0 
I hk ku Puthi'ai 11am, Agathi 

41.Js(,cla FK 
D/o Khalicl 113 
I Iui irikkaç1 .-Touse, Agathi 

	

42 	Ashial B 
/o Sciyed Au K 

13 iyàShctbi oda I .usc, Agathi 

43. 	\4iiambi ft 
D/.o :mmerC: 
13aththoda 1 louse, Agathi 

. 



•44 

45 

46 

53 

Showkathali 
S/o.Late Attakoya 
Sailaniyoda I lOUSe, Agathi 

Nissamudhccn V,K 
S/o.1 lamia C,K (1 ate) 
Vadak Kccla I 11am, Agathi 

Cheriya lKoya A.K 
S/o.Koya P 
Aliya Kunnimmada 1-louse 
Agatjii 

Mohammed !1i C.P 
S/o.Kasmi Koya A 
ChchaIakap9da 1-10use, Agathi 

Sayed Mohaimed K 
S/o.Yousai A 
1Kunnuñpram 1-1ouse, Agathi. 

(By Advoc te Mr K.B Gangesh) 

Versus 

'ftc Administrator 
Adi inistration of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

Departmeit f Agriculture 
Union 1 crritory of Lakshadweep, Kavarathi 
Represented by its Director - 682 555 

Diiectoi' of Pnchayats 
I)par1mcIt of anchayats 
Adrninistrition qf the Union Territory 
0 f' 1

'
a10Jclwecp Kavaratti - 682 555 

Applicants 



fl 

4 Village (Dweep) Panchayat 
Agathi Island 	fresented by its 
Excuti 	Qffider - 62'554 	 Respondents 

(By Acat 	TM S Iadhakrishran) 

29. 0A346/201 13 

 Umnier FarookShafi 	S 

S/o.Aboosala 	S 

Malikakal I-Iuse, Arninii 

 P.A SaycdaU 
S/. I Iamzakdya 	

S 

Puhiya Ashrbda House, Amini 

 kahillaffiBean 
D/ó Ahawèd,. I 	Malikakal House, Amini 

 Aharnedkoya 
S(o.KQyakid1Vu, Surambi House, Amini 

 VliyabiPC 
r)/o.Anthuko'a Palliyachetta House, Amini 

 t3cebi M.P 
.71a11ipura House, Kavaratti 

 

!K/arati 	H 	 Applicants 

(By Acvocat5c: Mr.K.B Gangesh) 

S 	 •Veisus 

I. 1j .he Adminisraor 
dminisatibn of the Union Territory 
.LI1j, Kvaatti - 682 555 

2. 
S 	 S  

Di:rector of,.Parichayàts. S 	 S  
epi tniit of Par'chayats 
'dninistrtion of the tinion Territory 
Ikhadweep, Kàvaratti - 682 555 



- 	 -----.-----------.-..- .--- -- --- 

IQ 3. 

) 

r 	r 

ji 	I 	1 i 

kfjadweep 
Director of Education —682 555 

4 	Jil1age (Dweer) Panchayat 
Athini 1slnd ipresented by its 
E,,xcutiv Officer - 682 553 

5 	Village (Dwe'ep) Panchayat 
Kavaratti [s1nd represented by its 
E>cutiy Oficet —682 555 	 Respondents 

(By Ad\oc.t N1r S kadhakrishnan) 

30 	347/20 1' 

uhaiabi P 
DIo JKunhikurhi 
Pa ll.i:c.harn: ITllse, Kavaratti Island 

2 	Mahatnoor M P 
1)6 Hamzath 
MQlakepura j-ioluse, Kavaratti Island 
I 	L ,  

3 
)/o1nd. 

Uflikaraçhhi 	avaratti, Island 

4 	Arnina P V i 
[)/o Mdna 
Puthiyaveedu, Kavaratti Island 

5 	Saiornma K P 
1)/o I bi ah'imkuty 
j'eelakoch ictiyapurarn 
Kavaiatti Tslaid 

-1 
6 

PJS Fa1r 
Jfai atti Island 

7 	Bb4, 
b'd çheiiiakoya 

'vappada House, Kavaratti Island 

8 	J3eebi Aynepura 
Abdui ahiman 

ynepura 1 louse, Kavaratti Island 

ci 



U 5i(o 

Is! and 

. 

 

 

12 

Saiihah V.M 
[)(o.Valiya Adurahirn.n 
Vadak1(umelachad.1T1, Kavaratti Island 

Rhiyarnbee T.P 	H 

I)Yo.AFirnrncd K.P 
Tattthapura, Kavaratti. Island 

Beèfathmma . B 
D/o. A bo obackr 
Beëramthbdà, Kavaratti Island 

Rahrnath I3eegum.P.P 
D/o.Attal K.1 
PocharachePüta, Kavaratti Island 

f4ajanath 
b.4uthi Aynapura 

Kavaratti Island. 

(By AdyoeMr1< Gangesh) 

The Administrator 
•Admin.ist1:tdfl.Of the Union Territory 
öfLakshadweep, Kavaratti - 682 555 

2. 	Director Seiies) 
:drninrton of the Union Territory 
öfLakhadvp, (Secretariat) 

Kay.iatti —  682555 
: L 

U.iibterIit6rS' ofLakshadweep 
Ia\'arthi repre çnted by the 

ebtôt of industries 

(By Advçate: Mr. S Radhakrishnafl) 

Applicants 

Respondents 



• 	 . 	 - 	
: - r: - -. ----- 	 -•--------- --------'-.- 	 - - 

• 	 . 	 ;.... 	 • 	 - 
.: 	

-' 	i.,:. 

31 	0A 3 1&12 0 13  
( I  

I 	KurN ç 
Sb 	Shaik 
Norumchett I-ouse, Amini 

AUaloya 
S/otv1uthuko'a 
Siir'arnbi Hoüé,Arnini 

Anwar Hussain 
[)Io.Essa 
Kottapura House, iiihi: 

4 	.Sajitha Beegqrn 
K,oya 

!3eli House, Amini 

Handathb I: 

O/ohikoy 
Monakka!lachetta House, Amini 

IThssaihar 
S/o . o h a mn ed 

Arnini 

7, 	k.CNs'r 
S/Ih. 
KuIt.vadachetta F-louse, Amini 	 Applicants 

(ByAdvdcate Mr 1KB Gangesh) 

- 	Versus 

I. 	The Adminis.trtor 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2. 	[)iiëcorôf' Panchayats 
1)epaitrneiit of Panchayats 
Adminitiatioi of the Union Territory 

JK&1f-62 555 

3 	'l3epartmeni. oIL ducation 
n Terriory of Lakshadweep 

Kavarathi represented by 
I)irëctor:ofEdtication - 682 555 



I 	
I!I1III 	IIc 

1 	( 
II 

'11e 	):Ichyat 
Arpirn Is1 	isntç1 by its 

Respondents 

. 

(By Advoèa4 Mradhakrhnan) 

32 0A35012013 

I 	Mohammed I-iasan 
Sb Abdul Kadr 
Mohapurakkad House, Andrott 

2 	Abdul 1-lassan 
Sb Attakoya 
KaJthatt House, Andrott 

. .Sayed.MohaPed- 
SIo.Aboosa!a' .. 
Karchetta .Hose., Andrott 

Mohammed I-iussaiñ 
Sb Mohammed 
1ppathiyod House, Andrott 

11iJ, 	1L ....iTh 

S/ooyalni+La I.oya 
Andrott. 	 Applicants 

• 1 

(By Ayct 	1 K B Gangsh) 

Versus 

I he Adrninitçator 
Administiation of the Union Terntory 
of Lakshaweej, Kavaatti —682 555 

2 0 irector of?anchayats 
JDepar4ent f Panchayats 

1tni;rti11 of the Union Territory 
yie 

IVj- 

- ........ 
I 	 4 

3 	District Panchyat 
Karai eprbene va tt 	d by its Chief Executive Officer-682 555 

4 	Village (Dwèep) Pánchayat 
indtt lfi . 	rèse;ted by its 
Lliive°Offi'dér --682 554 	 Respondents 

(By Advoca Mr S adhakrshnan) 



I ,  

33 0A351/2013 	I  

Mohammed Hussair 
SIQ lndheen K c 
Bilutheth House, Androft 

14 	 4 	\ 

2 Salahudheen 
04 . 

Sb Muftuky 
Kkam House, Andrott unthatha  

 F-1ssah 
Sbo.AttakOy.. 
Kunjanattic1.ett; Andrott 

 Yousaf 
Sbo.,.Pookoya. 
Puthiya Eddiyá.kkal House, Amini. 	 . 	 Applicants 

(By Advocate Mr K B Gangesh) 

Versus 

fle Adrninistrator 
'\dtrnnistiátion of the Union Terntory 
b'Likshadweep, Kavaratti —682 555 

2 birector of Panchayats 
Department of Panchayats 
AdrninistrattQn of the Union Territory 
pf Lakshadwep 
K'varatti - 	82 555 

3 tartrnent of Women & Child Development 
Unipn 	erifory of I akshadweep 
KaVarathi 	', 
Reprs(entpd by its Director 682 555 

4 ViIlge (Dwee) Panchayat 
Ariditt Island represented by its 
Exeèit.iveOffier - 682 554 

5 Village (Dweep) Pancljiayat 
Amim Island represented by its 

lxec?tive Officer - 682 553 	 Respondents 

(By 

34 
7 

l 	 1. 

1r1 



:. 

: 

Mohammed iyz Kh 
/o Pnjii 

ThahW J-ilise Andjolt 

. 

2 
Sb Saveed MoHarned!Koya 
Neelathpura 'House, Ahdrott 

3 	Mansoor Au 
S/o .Muthti koyà 
Pentamve1ipiiraHo6se Andrott 

4. 	MOhammed Fáisal 
S/q.Sjdd.ecque. 
Makkct House Andiott 

(By Advocate MrK I Gangeh) 

Versus 

1 	1he Adrnrnistiator 
Admirustiation of the Union Terntory 
of Lakshadweep, Kavaratti —682 555 

2. 	epartrnentdfAhimal Husbandry 
Union T&riitomof Lakshadweep, Kavarathi 
Repiesented by its I)irector —682 555 

3 	bietd o 	hayat f Pancs 
lfj 	I 	 I 

Uertm'ent 1Pnëhayats 
Adntnistrtion of the Union Terntory 
of Lakshadweep 
Kavaiathi —682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Fxecutivc Officer - 682 554 

(By Advocate Mi S Radhaki ishnan ) 

35 OA 353/2Øi 
•::: 	 :: 

1 	M K1e11hi 	4 

tb1ida 	*' 
MWI. m It-*a Iff! 	Lfse!.l Agatti 

I 	 I 

Applicants 

Respondents 



gatti 
ILl 

T.P.Ahmad H 
S/.M.Yousuf 
Thekkuthiya Veedu,Agatti 

K.P.l-lomzakoya 
S/o.Aboobacker 	I 

Kamalmal miydda Puthya 111am House, Agatti. 

K.Showkatiiali 
S/o.Sydublçliari 	 S  
KOndindda 1-louse,Aga.ti 

B. haiáfudheën' 
S/o.Um.knec Ella 
I36eyak'ut6,yocia House, Agatti 

V.K.Mohãhiind Mukthär 
S/o.A.bdulla Koya 
'adak k Kunni namel 1-louse, Agatt I 

Abdul Rahimn, 
S!Q.Jiddeqie 
11la House, Agatti 	 Applicants 

H 
(By Advocafe 14i K1  B Gangesh) 

• 	 -, 
Versus 

I. 	Thè:Adiinitator 
Adniñ istration of the Union Territory 
cCLaks}adp, Kavarätti - 682 555 

2. 	bepartrneit iof ,Animal Husbandry 
nionTerrit&ty of Lakshadweep, Kavarathi 

Reprcscntcd by'  its Dii cctor - 682 555 

3 	D'ecoi of Pnchayats 
I)cpartrnnt of Pnchayats 

In ,'of the U1uon Territory 

Kavaratti - ' .'Z'5 5. 5 

4. 	Vilge (D:e) Panchyat 
Agatti Island repi esentd by its 
Executive Officpr —682553 	 Respondents 



. 

2. 	.ihe'Difctor:(Srvices) 
Admrnistial.ion olthe Union Terntory 
oI I;;akshadwp (Secretriat) 
Kavaiatu - 682 555 

3 	Departm 	gli ent QiAculture 
UniOn l eliL I to i of Lakshadweep, 
Kavatathi 682 555 
Re 	eitôd1b/ itS Diredtbr. 

(By Advocate Mi S Radhaki ishnan) 

37 	OA 35512613 

Respondents 

	

. 	Muthukbyi . 
S1.Shaiko'a 
Kakkanal I Ioiise Andrott 

	

2. 	Atki 	°. 	H 
'/o'Asinai 	I  

!rIue, Andrott.  

(By Adt:. 	Cdgsh) 

VerSus 

	

1. 	The Adrninistra'or 
AdministratiOn pf the Union Territory 
01 1. a4hadveej5;. Kvaratti - 682 555 

Applicants 



3. 	DirectóroflOrt, Shipping 8. Aviation 
.UniOteritorS' of Lakhadweep, Kavarathi-682 555 

4 	Village (Dweep) Panchayat 
A!dottislarrdrep'res'entd by its 
Executive Offier—.682 .554 

(By Ad.'.Qcatc: Mr.S Radhakrishnan) 

	

38. 	().A 356/2013. 

1.I-iajaro.mmabi 
I)/o.KoyaKi1ave M 

hithi:apada:11ouQ, Kalpeni 
( I •. . 	. J•. 

2. 	M.K:Cheriykpa 
SiMohamdK'oya Haji 
Matmikkak<ad. Huse, Kalpeni 

(By Advocate: Mr.K.B Gangeh) 

Versus 
cj  

I he Administiatoi 
Adrninistiatidn of the Union Territory 
p), Laksaweep, Kaviatti —682 555 

Ij 	t 	
I 

D.ict,tanchayat 
I pàdrh n tt of Panchayats 
Adunistiation of the Union Territory 
o Lakshaiweep 
Kavatatti - 62555 

Ville (Iw) Ppchayat 
Kalpeni island çeprcsepted by its 
Excutivc Offiqer - 682 552 

(By Ad'ocate Mi Radhakiishnan) 

	

39 	'OA37/2013 	I  

AK Abdul Sa1an 
SioChi iyakoya 

I 	i 	I 
•• 

Respondents 

Applicants 

Respondents 



vI, C hr1 FLoya t 
Sb SIIøy, 
Msa,hdl., I1pni 

P Sakeei Husiri 
SAo;Mohrnn Koya 
PeechiyatftI-Ioi,: Kalpeni 

4, 	Abdul Lathed, 
S/o.Pallath Kunhi Koya 
Nenernpapada I-louse, Kalpeni 

Attakoya 
/q..Kasrpi 	at  

Kunhipuva1cIHouse, Kalpeni 

Abdul Násëi' 
S/o.Muthtioya 
vIa1rnikakädaEkusë, Kàlpeni 

M.KKhalée 
S/oJiarnz Koya 
jvIà1i'nikakdà IJôuse, Kalpeni 

 

S/pLpJ"aiiiped Koya 
Peechiyffl 11ouse, Kalpeni 

9 	ebaHi* I 

/o Siai Koa 
MafmeI Huse Kalpeni 

.... Cheriya Koya 	I  
So.Ahrned 

>arn I-lbus, Kalpeni 

Mb 1i med.K oya  

KunhillZ 
Chciyapuiakad -1ouse, Kalpeni 

12 	kb3ke 

1<aia1use Kalpeni 

13. 
S/o Kunhi Koya 

H.ous€, Kalpeni 

 

 



it 	I 	I 
I 	 i 

1 ;  

14 	iLati- é 	I 

nh J-Ibuse, Kalpeni 

15 	AbduLE- lakeern 
Sb Chet iya Koya 
Me1chedarn House, Kalpeni 

16 	1-lajizommabi 
[)/o Kasmi Koy 
Akkara I-louse, Kalpeni 

17 	Huthairth 
Dbo Abbas 
Arakalar Hod, Kalpeni 

18 	kasheed 
Sb Koyamma 
Manjiyenam House, Kalpeni 

19 	Abdul Gafooi 
Sb Kasmi Koya 
Kadapurathaillam House, Kalpeni 

20 	.CIoya 
S/ô 'Pokoya 

• 5 S S SS 

.Me.h.dam F-1ouse, Kalpeni 
.5 

Si1 	 S  

21 	TSaflya * 	 '.. :D/o.MoosaK:: ...... 
Puthiyapura House, Kalpeni 	 Applicants 

(By Advocate Mr K E Gangesh) 
. 5. 

Versus 

['h Adrninisttator 
\distaiion of the 1)nion Territory 

L1akh4dweep, Kavarathi - 682 555 
i" 	:il 1 7 . . 	•., 

I 

2 	arnertofAgiiculture 
Uthkn 1Fei  rtoIi  y of Lakishadweep, Kavarath' 
.Repre..stb. its. Dirctor 

3 	Directo' of Panchayats'w. 
Department ? Pan chayats 
Administiation of the Union Territory 
of Lakshadweep, Kavaratti 



 

. 

Respondents 

 

(By Advote.:M.S:Rdhakhflan) 

40. O.k 358/2013 

Abdul liiheef 
Keela Villattom, Amni Island 
Lakshadeep. 

(By Ms. Shahna Karthikeyan): 

versus 

Vt.11age (I)weep) PancHyath 
Aiiii Island 
:Represeritd b' the Chair Person 
Pin— 682 552 

ecrtr.y 
Department p fPa.nchayath, Kavarathi 

Director 
F.rnp!9yrnen and Training 
Unibn Ter'itbry of Lakshadweep 
Kajarathi 

(By Advp ;ca: N'lr.S .Rhadb akrihnan  for R 2&3) 

41 	OAI201 

Muthui<oyà 	I 

MampI'a?rb Hoiisç i 
Amini :Ilnd, Lakhadweep 

(By Ad'o.c°aIe: Ms.hahna Karthikeyan) 

Versus  

I. 	VijIge(Dwep) Panchayath 
Arrini island 

entecl b the Chair Person 
i:n'82552, 

-. 
2. 	St1hy 

l3prtment of' fanchayath 
TK1 ••th 	682 555 

  

 

Applicant 

Respondents 

Applicant 

 



Adv't M . 

oA362/.20 13: 47 

(By 

42. 

• 	 :1. .......:.: . .... :. , 	•..J.. 	'7 

I 

pn1ent Tirmg 
3. 

Rabeehathülla B.P.,aged 35 yrs, 
Sb. MohmmedKQya T.N., 
Labourer Kiltan., Residing at \'ali'apura House, 
Kiltn Island. 	•. 

(By Advocate Sit P V Mohapan) 

Versus 

I. 
L1fLaksla'd\,eep., 
•Kvarátti68'2 535, 
Electrica1.DiViSiOfl Kavarathy. 

2. 	.I)irector ofPafl.ch.ayat ,... 
Department of Panchayat, 
Adruisti alton Of UT of Lakshadweep, 

. . 	C 

I 	 I 

3 	TH&ExecuUve Officet, 
11r flwri P2ncbv2t Kiltan-682 557 

!' 

ca (By Advote Sit 	adhak.rishnan) 

43 0A363/2013 

Yaser Arafath M Y, aged 28 years, 
S/o. E. Seeikoya, Labourer, Animal 
Husbandry Unit, ltan, Residing at Moulana Veed, 
Edaya1al K ltri t1and 

(By Ad 14 	'riI?, 	4ohanan) 

Versus 

1 	Th Adminitator, 
tJi o1 Lakshdeep, 
K,avaial.ti-682 555 

2 	D!rector of Panchayat, 

Respondents 

Applicant 

Respondents 

App! i cant 



vt 

pdrtment 't Pancnay De 	 t, 
Acim in' strauoi df UT jfLakshadweep, 
Kavaratti 6S 555 

3 	1 he VeterinaiyAss!StEfl Surgeon, 
OfIce of the VterInaS' 'Assistant Surgeon, 
(Animal Husbandry Unit, 
Ki han Is1and, Lkshawep682 557 

4 	I h Chairperon, Vi116g Jiweep Panchaya1, 
K,ltan-682 557 

By Advocate Sri S Radhakrishnan (R1-3)] 

44 0A364/2013 

Abdul Qbish,S/o.Siiul Abid P., aged 27 years, 
Malikakl,.Kiltarl,I.T.of La1hadweep, working as 
Casual Labouiei, (Live Stpck Inspectors Trained Labour), 
Animal Flushandiy 1Departrneflt, U.T.of Lakshadweep, 
Kavaiathi 

(By Advoçat Mrs JDatsv I Daniel) 

Versus 

1 	1 he Adrninistrtor, 
union Tei ritory of Lakhadweep, 
Kavarathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	Duectçi of Animal Husandry, 
U t 011  Lakshadwep, Ravarathi - 682 555 

I 

4 / IDirector ofanchayath, epartment of Panchayath, 
(avaiath1 682 55 

[By Advcate SI, S adhakiishnan (RI, 3 & 4)] 

45. 	A : NoII366/2013 	
I 

I 	Mohammed Kasim 
Sb Sa y'eed 
kaniçrr 
jd ,ot. 	.. 	

. 	 . 

2 	Mhanimd liussain K C 

. 

Respondents 

App! icant 

Respondents 



/ 

I 
69 

vI 	 . 

Pachalarn House 
Andrott 

(By Advcate Mr. iKB: Ganesh) 

• 	Versus 

The Administrator, 
A 	inistratipnof the Union Territory 
of Lak shádweep, Kavarathi - 682 555. 

The [)irector.  o,fPanchayats 
I)epatment o f'Panchayats 
A.drninistifiori f the Union Territory 

a,kshadweép Kávaratti - 682 555. 

Ii)hadweép I)evelopment Corporation Ltd., 
Porj oritro1 iTower,  Andrott - 682 554 
Represented by its Officer in charge. 

Applicants 

[)irectorateofArt&Culture - 	 • 

Adrninisti:aticn olthe Ut ion Territory 
of' Lkhadwep Kavaratti - 682 555. 
Represented h its Director. 

I)ireëi3rofA,ricuIture 
1)epàrtiijenl1  ófgi:icuure 
A4ninitf'ioiof the Union Territory 
l Lakshadwcep, iavidtti - 682 555 

Panchayat 
hdrottIs1and 'reprpentd by its 

i:xecutive dfficer- 682354. 

(By Ad'ocate Mr. S. iad!iakrihnan) 
jj 

46. OA368I2oI3 

Nallakoya, agpd37 years, Sb Pookunni A, 
PuthLya Clibtapbkada 1 louse, Andrott 

Respondents 

2. 	 I yars, S/o. Sheikoya Thanga!, 

ct 



1 

iThangal, aged 28 years, 
House, Andrott. 

23 years, 
fleiKoy.al nangal,: N.anueul House, Andrott. 

Mohartuned Salirn,aged44 years, Sb. Kidave A., 
Panchanal House, Andrott. 

K'hair, aged 32 years, Sb. Muthu, 
Puleenakeel 11O8 Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Monalçkal House, Arnini. 

a'ed Koya, agd 44 years, Sb. Pookoya, 
Meelàçhcri House, Amini. 	 Applicants 

(By Advocate: Sri K.B Gngh) 

Versus 

The Administrator, 	1 
AdITinstraio, o' the Iion Territory of Lakshadweep, 
Kav.ritti-682555. 

1)irect6r. óf Panchayat 
latiiënt oaihats, 
Admipi stätion of the Union Territory of Lakshadweep, 

—62 555 	I 

	

3 	l)ejartjnent of Agi icu Iture, Union Territory of Lakshadweep, 
Kvarthi, 1k.eré. eited by its Directr - 682 555. 

Village (Dei5) Panchayat, Andrott Island, 
represented by 'it. xecutive Officer - 682 554. 

Village (fwep) 	ncayat, 
Kavaràni I sInd, repreented by its 
Executive dffiZer— 682 555. 

6 	iflge (Dweep) anchaya1-, 
- 

P'V: Jaid ipresened by its 
l,xeii ivtOf1ipt' 	I' 	 Respondents 

By Adiocatc Sit S Radh;aki ishnan) 

47. OA36912().4.,3'. . L 

•Sa'ed'M'p 
8/0 

;Mhi 



Sb. Thang Koya, 
Se, Andrott. 

. 

	

71 

• u1feeker, aged 42 'eais S/ ..Sayed MohaPed, 
yar 1-Ioe, Andrtt. 

2. 	46amrned Nser, aged 44 years, Syd I.sinail, 
Kerakkada House, Andiott 

Mçhamrned Flussain, aged 48years, 8/0. Nalla Koya, 
Pa!lippuia House, Androth 

Kuihisehikoy.,.aged..5i years, Sb. Muneer, 

Puthiyath House, Andrott 

5. 	Cheriyakoya, aged 32 'ears, S/o. Nallakoya, 
Peruma!1y HOuse, Andrtt 

on 
	

N6rU1 Ame, aged 36 years, Sb. Shaikoya., 
Pandath Puthjya Pura House, Andrott 

7 
	

FIahzakoya a.gd 5.2 ye.rs, Sto. K.oya Kidave, 
Chekkarakkad House, Aridrott 

37 years, Sb. Ahammed, 
Aynada Chetta I+ouse, Andrott 

uaiman, aed 33 yeas Sb Nalla Koya, 
Niga9rpa1a House, Andrott 

4oàrhnied Husain, Elged 30 years, S/o. Pookoya, 

Mohammed asirn A , aged 39 years, S/ o. Yousuf, 
Ammelarn House, AndrOtt 

12 
	

Pcokoya, ed 45 yëa.r,S/o. Sayed Koya, 
Kunnel I louse, Andrott 

13 
	

I3ghee, aged 41 years, /o Koyamma A, 

C S  

OR Koya, 



I 
17 

i;i 

(By 

2 

3 

2 

3. 

ru 

on 

7. 

lcareem, aged: 4. years., /o.1coyammakoya, 
Aliyathaia House, Adott' 

Advocate Sn K B Gangeh) 
A . 

Versus 

The AdrninLtrator, 
Adiii in i str t.idn I the Union Territory of Lakshadweep, 
Kaat.ti-682 55. rä  

	

Director 	 a.4hayats 
I)cpartnen Of' nchay ts, 1aa 
.Administraipn bI the Union Territory of Lakshadweep, 
laVarätti —682555: 

V11I4g (Dwee) Panchayat, Andrott Island, 
set bisEeütive Officer - 682 554. 

Advocate: Sri S. Radhakrishnan) 

OA 370/2013 

iboobackcr, aged 35 years, Sb. Ukkas, 
Kunhibiyodä.ft3use, Kavaratti. 

Musthala, agd1 36 year, S/o. Harnzath, 
i!likarapw i-louse, Kavaratti 

	

' 	I 

Iarook, agç 37 yeas'S/o. Koyamma, 
Chiiyathçia -l}ous, Kavaratti 

SShapieen, aged 30 years, D/o Khamar Khan, 
SaiabiyOdàHqlseKäaratti. 

Ahabi., ag 36 years, D/o. Harnzath, 
Keelakochapui a House, Kavaratti 

haiin;6yer, D/o. Ibni Maja, 
Vabyah 11ous, 1savaiattt 

MooniaW,àed 36 ears, bbo Harnzath, 
Badi Flous, kavaiatti 

	

• i 	:.'....................,. 

Applicants 

Respondents 

(By 



p H 

8. Ramla i.3egum.J aged 	4.years, D/o. Kasmi, 
.MütibiyOda HOLIse, Karatti. 

9 Mujceb R1man, aged 38 years, S/o. Abdul Khadei, 
' Monaput akad House, Kavaratti 

(By Advocate Sit K B (iangesh) 

Versus 

I 	. l'he Adminisuator, 
Adiiinistiation bi the Union Territory of Lakshadweep, 
Kaaratti-682 555. 

2. Directi of I'an'hats ya, 
Departmeiit 61 Pancha'ats, 
Administra;t;ipn of the Union Territory of Lakshadweep, 
Kavaiaw - 682555 

3 Diicctoi ate of Medical and Health Seivices, 
.Jñ i oflicrritOI 	of LaIhadweep, Kavaathi, 
Represented byits [)irector— 682 555. 

 Village (Dwep) Pnchayat, 
lvaraiti lslnd,iepesented by its 
kxeeutivc Oflicr - 682 555. 

 Villagç (Dwe5) Panchayat, 
AndrottIsknd,eprescnted by its 
I xccutivc Otflcur 	682 554 

(By Adv9cate ' ii 	Radhakiishnan) 

49 OA 	71/2013 

1. ft 	Jascer,aged 	5 	eas, SboKunhikunhi, 
Pallicam jIoLise, Kavai'atti. 

2 P1 	NascLi, 4ged 32 yeats, Sb 	1-Iarnzath, 
lkithiyaIIlam 	Kàviratti. 

3 P Ramla l3LLgum 	agi 34 years, Dbo Kunhi Koya, 
FQOVLImC da 1 louse, Kavat atti 

4 P \/ A,hoobackei, aged 36 years, S/o Muthu Koya, 
Puthiya Vecdu Ka'aiatti 

Applicants 

Respondents 
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Shabana I3eegum, aged 24 yeai, DIo Alt, 
Thèkk Mc Ia II 1a1h, Ka\4ttti. 

	

6. 	Sulaikab, aged 43 eu's, D/o Kojan, 
PUtbiya. 111am, Kaaratii. 

	

7 
	Abdul Raak, aged 28years, Sb Mu11akya, 

Sarahiyoda iThuse, KaViratti. 

(By Advocate: Sri K.B. Ga.ne:sh) rT 

Versus 

I . 

 

The Adiimstrator,. 
Administiation of the 
Union 'lciiitoi 	f Lakhadweep, Kavaratti. 

	

2 	[)cpcli tmcnt of Animal I lusbandiy, 
Union 'letit 	i Lkshadweep, Kavaratti 
represented by its Dircor. 

	

3. 	Directoi of Pahayats, 
Deparimeni. of Panehayats, 
Admiiiiti'ation of the 
Union 'l'cri'i tory) of Lakshadweep, 
Kavatatti, 

	

4 	Village (Dwccp) Panchayat, 
KVcUdttI Island icpiescnted by its 
1 xecuuve 01 licci 

(By Advocatc Sit S Radhakiishnan) 

	

50. 	0.'A NO. 37212f)13 

JtmaludhcLn Sb Abdulla U C 
'A udakkii'daIl'ooSc 
Kadamat. , 	1 

(By Advocatc Mi K B (jcngesh) 

Veisus 

	

I 	I hc AdministiLatol, 

Administi atiOn 	the Union I en itory 
oil akshadwec Kavaathi - 682 555 

	

2. 	TheDirectoi (Sivices) 
Adm nisti ation of the Union Tei ritoty 

Applicants 

Respondents 

Applicant 



75 

of La! hadw 	(Secretariat), 
Kavaratti 682 555 

3 	Department of 'Veights & Measurers 
Union Territory oTLakshadweep, 
Kavarathi - 682 555. 
Represented by ftsirector. 

(By Advocate Mr. S. Rad.hakrishnan) 

Respondents 

51. OA 37312()J3 

Abdul Saleem, agetl 32 years, S/o Nallakoya, 
Ummerthakbd'a House, Andrott. 

M.M. Mohammed Iqbai, aged 37 years, 
S/o Migd:ad, Meelad Ma:nzil, Andrott. 	 Applicants 

(By Advocate: Sri KB. Gargesh) 

Versus 

The Adrriinigtra.tcyr, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector of Paic:hayats, p : 

Department of 	hayats, 
Administratidn of the 
Union Territory of Lakshathveep, 
Kavaratti,-682555 

I)epartment of Science & Technology, 
Union Territory of Lakshadweep Kãvaratti 
represented by its Director.-682555 

Environment Warden, 
I)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dwep) Panchayat, 
Androth Island represented by its 
Executive Offer-682 554. 	 Respondents 

(By Advocate: Sri S. Rdhakrishnan) 
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52. O.A NQ.381,0Q13 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakhadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

2; 	The Director (Seriices) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

1)irector of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Direetor 
Agricultural Department 
Union Territory of Laishadweep 
Kavaratti Island 682 555. 

Plant Protection Officer 
Office of the Plant Potection Officer 
Androth. Union Territory of 
Lakshadweep 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/2013 

13. Saidali, S/ô late Mohammed Koya 
Palliyacheuta I3andayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Ikafeek, aged 42 years, 
S/o late Mithokya, Kattampalli Poomada, 
Kalkkartdiyod 1-lcuse, Agatti 1Iand, 
Unioñ 	 Lakhadweep. 

K.G. Jamaluddin, Aged 40 years, 
S/o late Umme, Ma.riyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late. Kunhikoya 
Keelaillam Thekkeelapura House, Agati Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N., Anilkurnar) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakhadweep, Kava.ratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatli Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnent of Panchayat., Kavaratt:i, 
Union Territory of Lakshdweep. 

The Executive Officer/Special Officer, 
Village (L)weep) Panchayat, Agatti Island 
Union "I'erritory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/2013 

Ishaque AC., aged 35, S/o. Junies T., 
Bus Ilelper, District Parichayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul RasakK.C.., aged 37, 
S/o. Kasmiko'a P.P., Bus Driver, 
I)istrict Panchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 

Respondents 



78 	
. 

3. 	Noorulla S.M.., aged 39, Sb. Late P.S. Kunhirnon, 
Bus Cleaner,istrict Panchayat, Kiltan, 
Residing at Sife Matizil, Kiltan Island, 
UT of Laksha:dweep.. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Parrchayat, 
Department of Parichayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti —.682 555. 

ChielExecutive Officer, 
I)istrict Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/201.3 

Jahathali P.P., aged 33 years, Sb. B.C. Uduinan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, agd 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island:,Union Territory ofLak.shadweep, Pin —682552. 

Khalid Unfla, a.ged 40 years, Sb. Mohammed Puthumamachetta, th  
Amin.i Island, UtiiotiTeiritory of Lakshadweep, Pin - 682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P.., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini IslandtJnion Territory of La.kshadweep, Pin —682 55. 

Jafecrulla iNC., aged 25 years, Sb. Kida''e Nadu\'atta Chetta, 
Amini Island., Union Territory of Lakshadweep, Pin - 682 552. 
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Abdul Sa1an.A., aged 38 years, S/a. KhaderThottanada, 
Arninipura, AiTlitli Island, Union Territory ofLakshadweep, 
Pin —682 551. 

Noorul HassahK.K., aged 38 years, S/a. Abusala Kochu Kannada, 
Kallakakkai, Art mi 1s1nd, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, S/o. KhaderT., Bahija Manzil, 
Thattanoda, Axnini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

3 

Najeeb A., aged 31, S/a. KidavuT.C., 
Ayeshera, Ainini Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

Nafesath U. aged 35 years, D/o. Eassa Kottappura 
Unnan-i, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shiraz Bhava V.5.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The [)irector of Panchayaths, 
Department of Panchayaths, 
Adrninistratioii of the Union Territory of Lakshadweep, 
Kavarathi 682 555: 

The District Parchayath, Arnini, rep. by its Executive Officer, 
Amini lsland,UnionTerritory of Lakshadweep, Pin —682 555. 

The Village (I)wee.p) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin 682 555, 
Represented by its Executive Officer. 	. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

56. OA 388/2013. 

P.P. Amanoll:a, aged 38 years, S/o. Sayed 
Mohammed ,.K., Puthiya Pandaram., Kiltan.. 

2. 	Mubaraka Banu, aged 27 years, D/o. Ibrahim, 
C. Lavanakkal I-louse, Andrott. 
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3. 	K.. Sajeedkha:n, aged 26 years; Sb. Cheriyakoya, 
Kunnel 1-louse, Arnini. 	. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I . 	The Administtor, 
Adrninistratioi of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Adrninistatioii of the Union Terriotyof Lakshadweep, 
Kavaratti - 682 555. 

1)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682.554. 

Village (Dwe*p) Pa;h'chayat, 
Kiltan Island, eesented by its Executive Officer-682 552. 

Village (Dweep) Panchayt, 
Andrott Island, rpresente'd by its Executive Officer-682 553. 

Village (Dweep) .Panhyat, Amini Island, 
represented by itS x.ecttive Officer - 682 554. 	Respondents 

(By Advocate: Sri S Radhkrishnan) 

57. OA 390/2013 

C.N.AhduIHkei., aged 38 years, Sb. Kya, 
Cheriyannalla! 1-louse, Kalpeni. 

K.I. Cheriyakya K.:C, aed .48 years, Sb. POokoya, 
Karupathaill.m House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkàda l -louse,Kalpeni. 

1 . 

C.N. 11abusai,,ge d '50 'eats, DIô. Attko'a, 
Cheriyat'iall l bt'ce,.1(a1p'ni. 

1-lameedabi, ágd 41 y's, Dbo. Ratna.lan, 



Pakkath ITlouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 years, D/o. Harnzakoya, 
Athanarn Thottam House, Kalpeni. 

7 	A K Muthubi, aged 53 years, D/o Cheriyakoya, 
Alikakkada House, Kalperii. 

K.K. 1-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam 1-louse, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P.., 
Chadachiyoda 1-louse, Kalpeni. 

Abdul Saleem M., aged 34 years, S/o. Mohammed A.K., 
Manjiyanam i-Iouse,Kalpeni. 

Naseema M.P., aged 33 years, DIo. Mohammed KR, 
Mayamkakkpura HOuse, Kalpeni. 

Humairath P., aged 42 years, DIo. Sayed, 
Poodiyath Houso, Kalpeni, 

C.O. l3alkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahima, aged 49 years, Sb. Muhmed M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker; 
Kuttiyachada 1-louse, Kalpeni. 

M. Anwar,aged 37.years, Sb. M.P. Khader, 
Mara! 1-Iouse Kal:peni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayarnkakkeputa House, Kalpeni. 

C.G. Naseema 3eegurn, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyacharnan Gath House, Kalpeni. 

K.K.Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam 1-lOuse, Kalpeni. 

Thangakoya,aged 33 years, S/a. Chariyakoya E., 
Koliyala I-Iot.se Ka'aratti. 

21, 	Hussain Au, aged 35 yeats, Sb. Nallakoya, 
Chettipura HOuse, Kavaratti. 
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JaIler, aged 3. years., Sb. Hasan T.P., 
Kaladi Hous,.Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel I-louse, Kavaratti. 

Amina, aged 42 years, DIo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, [)bo. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeegum; aged 31 years, Dbo. Kuttiyamrned, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Aharned A.P., 
Kadapuratha11am, Kavaratti. 

Nooiu1 Ame, agd 33 years, Sb. Sayed Buhari, 
Palalarn 1-1oue, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Urnbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

MohammedaliT .P., aged 35 years, 
Sb. Aboobacker K.K., Thekki!apura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilarn 1-Ioijse, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonarn I-louse, Kavaratti. 

Mohammed Rafi, a:ged 37 years, Sb. Hainzath Haji A.P., 
Molokepura I-louse, Kavaratti. 



Mohammed Shaffe P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya A1ikm, Ainini. 

Abdul Raheen, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hotise, Kavaratti. 

Mushin, aged.39 years, Sb. Nallakoya, 
Kuttithayapur House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharammakeura l-1use, Kavaratti. 

Faizel Hussairi, aged 37 years, Sb. Shahul Harneed, 
Palamkakkada 1-louse, Kavaratti. 

• Najumudeeti P., agd 36 years, Sbo Shamsul Noor, 
Pallicaharn House, Kavaratti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years,S/o. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam I-louse, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Po, 
Ullikanapur House, Kavaratti. 

Abdul 1-lashirn MI., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kaditha, aged 44 years, [)bo. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. Ad u 1 Razak, aged 42 years, Sb. Mohammed, 
Charnayathaira House, Kavaratti. 

K. Abdi1 Rasheedu, aged 42 years, Sb. Harnzath, 
KunhibiyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. H.ameed, 
Chandipur 1-louse, Kavaratti. 

M.T.P.1-labeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura HOuse, Kavaratti. 



Moominath, aged 37 years; D/o. Kidav, 
Neliyarnpura House, Kavaratti. 

i-Ia!irna;.aged..5 yea- rnrs, D/o. Koyamma, 
ThaleekepuraHouse, Kavaratti. 

56 	Saycd Abdul Raheem, aged 46 years, S/o. Haji Sayed Shaikoya, 
Umrnarmanopda House, Kavaratti. 

Abdul Reheem, aged 30 years, S/a. I-Iarnzath, 
Mannayapura I4ouse, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalarn, Kavaratti. 

Muhsin, aged 38 years, S/a. Koyamma., 
Kunnumpura Hotise, Kavaratti. 

Seethi Koya, aged 39 years, S/a. Cheriyakoya, 
Edanilam HOtiS, Kavaratti. 

MariyomPiabi, aged 36 years, D/o. Mohammed, 
Kattikulam House Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura Huse, Kavaratti. 

Mube.ena, aged 2:3 years., D/o. Sayed Poo, 
NeliyampuiaI-Iouse, Kavaiatti 

Salrna,.ged 22 years, 1)/a. Cheriyakoya, 
Vadakila pura HOuSe, Kavaratti. 

MuhamrnCd,aged 3.2 years, Sb. Attakoya, 
Vadkilapura, Kavaratti. 

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Macla! House, Ammi. 

Mohammed Ali P.M.., aged 27 years, S/c. Hamza, 
Puthiya Manzi!, Arnini 

69 	Chei iyakoya,' aged 41 yeai s, S/a Abdul Khader, 
Pandaiam 1-lotise, Amini 
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70. Cheriyakoya M.C, aged 32 years, Sb. Harneed, 
Melachetaa House,Kadmath 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakki I apura House, Kadmath. 

Fazeerali N.M., ag'd 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahül Harneed, aged 21 years, Sb. Ibrahim, 
Melachetta I-louse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada Hoise,Andioth. 

76, Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
A1iyathamrnda Bithathabiyyapurarn House, Androth. 

Asmabi, aged 38 years, D/o. Koyamma A., 
Mayyampokkada 1-louse, Androth. 

Shahnaz Beegum CP., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada 1-Iuse, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

BaihaT., agd37 years, D/o. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Androth. 



Naseera,Banü M.K., aged 40 years, D/o. Kunhi Koya, 
Moolakad F1use,Androth. 

Kadeeshomniabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal I-louse, Androth. 

Sarornrnabi T., aged 43 years, DIo. Aboobacker, 
Thacheiy House, Androth. 

MulIapoO M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P 
Lavanakkal House, Androth. 

Aysurnmabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery 1-loUse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinarnrnada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegurn, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

I1ameedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

SafiyaM.M., aged 39 years, D/o. Nallakoya M., 
MathitHousë, Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil.House,. Androth. 

Hussain pp,: aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husa.i,12.K., aged 48 years, Sb. Seet1{ikoya, 
Edayakkal H9USe, Androth. 

Sayeed4ohiflhd Koya L., aged 54 years, Sb. Kader P 
Lavanãkkal House, Androth. 
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Hussain K., aged 50 yrs, S/o. Sayeed Bhkari T.M., 
KunnashadaHouse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnurnange I-louse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pafhada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam 1-louse, Androth. 	- 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, froodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninistrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	[)irector of Panchayats, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavaratti - 6.82 555. 

3 	Directoi, Department of Labour and Employment, 
Administration of the Union Territory of Lakshadweep, 
Kavãràtti - 682 555. 

Depal tment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

. Department dfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kava.ratti, represented by its Director - 682 555. 

I)epaitnent of Women and Child Development, 
Adminitration of the Union Territory of Lakshadweep, 
Kavaiatti, iepresented by its Director —682 555 

7 	Department ofFisheiies, Administration of the Union Territory of 
akshddweep, Kavaratti, tepresented by its Director - 682 555 1  

8. 	Department of Animal Husbandry, Administration of the Union 
Territory of Lakshadweep, Kavaratti, 
represented 'y its Director-682555. 



: 

S 
Lakshadwee Khadi and Village Industries Board, 
Kavarati, rerésented by its Chairman - 682 555. 

Revenue Su:Divisional Officer, Kavaratti Island - 682 555. 

Sub Divisioral Officer; Amini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

13, 	Laksháe District Panchayat, Distrit Panchayat (HQ), 
Kavaratti, 	: 

represented by its Chief Executive Officer— 682 555. 

Village (Dweep) Panchayat, Kalpeni Island, represented by its 
Executive Offic'r - 682 55 1. 

Village (Deep) Panchayat, Kavaratti Island, represented by its 
Executive Ofricer— 682 555. 

16, 	Village (Dweep) Pârichayat, Amini Island, 
represented by its Ecutive Officer682 554. 

Village Dwep) Panchayat, 
Kadatha Island, reprsented by its 
Execdtve Officer - 682 553. 

Village (.Dweep) Panchayat, 
Androth:Island, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. 	OA 392/201.3 

1. 	l-lsaih, S/o.'Abosala, 
pada (Konchukdkada) House, Sai a1m,ap  

Agresnt1y working as Cleaner, 
RGS Hpitl, Agatti 

2 	Shukoor, S/8 late Kidave, 
Pakrumu'panda House, Agathi, 
Presertiy .  wkin.g. as Cleaner, 
RGS Hopita1, Agátti. 

3. 	Laiheef, Id Atka:, 
Kalkandiybd.a 	Agathi, 
Presently workig as Cleaner, 
RGSHospital, Agatti 



4. Hameedath, DIo Koyassan, 
Ayneparà House, Agathi, 
Presently working as Cleaner, 
RGS 1Iospit4I,Agatti. 

5 Subaida, D/& Mohamed, 
Kulaljodi Hse, Agathi, 
Pi esently 	Wl.king as Cleaner, 
RGS HOsità 	Agatti. 

6. Hajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

.7. She.emabi, [)/ô late Shamsuddeen, 
Beepapada 1-louse, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital,.Aga.tti. 

8. Abida, D/o Harneed, 
MlldIchoda House, Agathi, 
Preseiitiy wdiking as Cleaner, 	.. 	. 

RGS Hospital, Agatti. 

9; Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

10. Sulaináh, sib Harnza, 
Kalamf3th iyoda I-louse, Agathi, 
PreeIwo,rking as Cleaner, 
RGS iIpitai, Agatti. 

11 Mahamood, S/p Koyassan, 
Amperpally ILIOuse,  Agathi, 
Presentl,' workingas Cleaner, 
RUS 1-Id.spit1, Agatti. 

12. Saifulla, S/o .  Abdurahirnan, 
MariyathodHouse, Agathi, 
Presentlywdrking as Cleaner, 
RGS F1 dspital, Agatti. 

13 Abdujmai, '/o late Harnza, 
M1 	al'Tl I-use, Agathi, 
Piesen ly wQrking as Dhobi, 
RGS Hqspital, Agatti 



. 

14 	Abdulkader, /o Ummer, 
Bikiyo1 I-louse, Agathi, 
Pre1ing as Dhobi, 
RGS 

 
1-1 spi 	Agatti. 

15. 	Abdul.1:a, S/oKhalid, 
KandavarG.thi House, Agathi 
Presently' drking as Cleaner, 
RGS Hospital; Agatti. 

(By Advocatç: Sri R. Ramadas) 

Versus 

The Adhiinistiator, 
U.nibi Territqry of Lakshadweep, 
Ka\árAtti.-62555 

2 	The Chaiipei son, 
Vi 11 	(Dwe1 ) Panchayat, 
Agátti ,tsland,. Union Territory of Lakshadweep 682553 

3. 	The M.dicalOfflcer in charge,. 
Cornipüiity Health Centre, Agatti Island, 
Unir Territory of Lakshadweep 682553 

(By Advde:ri S, Radhakrishnan (Ri &3)) 

, 

59. 0A39312013 

C 	iloya aged 44 yeai s, 
Sb Siij, Chekireyarnrnakada House, 
Kadamat, Skilled Labourer, 
O--j ce ofth Assistant Engineer Electrical, 
Ee.ôtriëàiSI Di Vision, Kadamat. 

2. 	K.P. Jal.âIüdden, aged 41 years, 
Sb 1-10meed Madkinachetta, Kattipura House, 
Skili ed : Ii a bdurer , 	. 	. 
Office .fthe Assistant Engineer Electrical, 
Electi 1ca ub Division, Kadarnat 

3 	K P. 	aged 31 yeai s, S/0 late Nallakoya 
Kuiid&House, Kadarnat, Skilled Labourer, 

Nil 

Office oRht Assistant Engineer Electrical, 
Electiial Su Division, Kadarnat 

4. BM: M:àdufla,. aged 42 years, So Harneed Melachctta, 

Applicants 

Respondents 



B i ri'o niad i-louse, Kadamat, Ski lied Labourer, 
OfF,e d1i.h Assistant Engineer Electrical, 
ElecHcal SLIb Division, Kadarnat. 

5. 	K,P..Kdnhikoya, aged 41 years, S/o late Hassainar, 
Keclaóherry House, Kadarnat, SIdlied  Labourer, 
Office .oithe Assistant Engineer, Electrical, 
E Ietrical Sb Division, Kadamat. 	 Applicants 

(By Advoct: Sri. R. Sreeraj) 

The Admistrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555.  

2. 	The Dirctor ; ofPanchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Office, District Panchayat, 
Kadamat-682 556. 

The Asistant Engineer, Electrical, 
EIe.ctical Sub Division, Kadarnat-682 556. 

ThChairperson, 
Vi!1igc L)wcë Panchayat, Kadarnat-682 556. 

(By Advocâc: Sij S..Radhak.rishnan(R1 -4)) 

60. OA39/.20i 

1. 	U.P. Jani/.o CO. Koyamma, aged 39 years 
wolKinasSkiiied Labourer, 
AnIIIIal Hubandry Unit, 
Union 1 eutoiy olLakshadwecp, Kalpeni 682 557 
and ieiwg at Umpiampappada House 
lKdlHsiand-682 557. 

2 	T. P MuthukoXa,  Sb late M K Harnzakoya, aged 43 years 
workngs S1led Labourer, 
Aniii1,Hsbandry Unit, 
UhionTrritbry of Lakshadweep, Kalpeni-682 557 
and reiding at Thithiyapada House, 
Kalpeni IslarId-682 557. 

M. FIder, Sb late M.K. Yousef, aged 43 years 
working as Casual Labourer, 



. 9i:. 

Animal Husbhdry Unit, 
Union Territér'  of Lakshadweep, Kalpeni682 557 
and residi:ng t Manchiyanarn House, 
Kalpen lslaid-682 557: 

K.O. Mol 	nedIbnuJaffer, S/o K.P. Sayed, aged 44 
years, 	rkiIg  as Casual Labourer, 
Anial' Hushafidry Unit, 
Union Jeuitoiy of Lakshadweep, Kalpeni-682 557 
and:èsdng.. Kakatchiyoda House, 
Kalpeni Islaid-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Caual Labourer, 
Anithal Husbandry Unit, 
Union Territory of Lakshadweep, Kalpeni-682 557 
and residing at .. Malrnikakkada House,. 
Kalpeni Islarid-682 557, 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
workirg as G.ual Labourer, 
Animal..Hus.bandry Unit, 
Union 1ewtoiy of Lakshadweep, Kalpeni-682 557 
anesidin .t Mat a! House, 
Kalpeni Islhd-682 557 

K. 

	

	bhaimed Rafeeque, S/o V.K. Kojankoya, aged 45 
year, woikihg as Casual Labourer, 

Animal l-Iusb 	u andry 	nit, 
Union Territbry of Lakshadweep, Kalpeni-682 557 
and residing at Kandamkalam House, 
Ka13elnd-682 .557. 

8 	M Rdn.hiIkdva, S/o late M C Ahmedkunji, aged 47 years 
worki 	Labourer, 
Anithal Husbandiy Unit, 

nil  
an 	

J e ridiy of Lakshadweep, Kalpeni-682 557 
d rèsitng t Maral House, Kalpeni Island-682 557 

K,C, Abdul  Salam, S/o P. Assainar, aged 39 years 
workiig.as Casual Labourer, 
Animal FIusbahd1r Unit, 
UniOn Territdr' of Lakshadweep, Kalpeni-682 557 
and residing at ,  Kakatchiyoda House, 
Kapeni . ..slarid-682 557. 

P. P Musthafa, S/o late Sayedmuharnmedkoya, 
aged 47yeai, woiking as Casual Labourer, 
Anith] -Tusbandiy Unit, 
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Union Territoiy of Lakshadweep, Kalpeni-682 557 
and residing Pokkaiappada House, 
Kalpeni Islahd682 557. 	 Applicants 

(By Advote: Sri N941 Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti -682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-682555 

The Chief Executive Officer, District Panchayat, 
Union Terriiory of Lakshadweep, 
Kavaratti -62 55 

The Veterinaty Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 557 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395I201 

SaiilA.bid, S/o Yusuf, aged 40 years, 
Chiyn.1l.a1a House, Kadarnat, 
11e1ithstict Panchayat, Kadarnat. 

AbU1 S.hkdb, S/o Sayed Ali, aged 41 years, 
U kkayac hett House, Kadamat, 
B u Driver, District Panchayat, Kadarnat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakarn House, Kadarnat, 
1-lelper, District Panchayat, Kadarnat. 

Ayoohkhan, S/o Kunhikoya, aged 37 years, 
KeertiMahal I-louse, Kadamat, 
I-lelerd)istrët Panchayat, Kadamat. 

(By Advo(ate Sri R Sreeraj) 

Versus 

Applicants 



f 

The.Adinisrator, 	. 	. 
Union iu itqiy of 1. dkshadweep, 
Kavati-68 555 

The Dirctorf Panhayat, 
Departinent 60Parichayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavarat0-682555 

 

. 

 

The Chief Executive Officer, District Panchayat, 
Kavaratt.i -682555. 

(By Advocate: Sri .S, Radhakrishnan) 

62. OA 400/20*13 

P.P. Siraj 	44 years, S,/o M. Subair, 
Puthiya1Pa:am 1-louse, Agatti Island, 
UniQnJe.rritc'ry of Lakshadweep. 

3. 

 

2 Noushad Alt ged 32 yeais, S/o U. Sabjan, 
Keela Saramhia Pada 1-louse, Agatti Island, 
UniOn Territory of Lakshadweep. 

Respondents 

 

M. Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 
MeIaJJl.otii. l:louse, Agatti Island, 

of Lakshadweep. 

T.1(hidaged 30 years, S/o Kidave, 
MelIliäii4IoUse, Agatti Island, 
Unkn. 'icr dr' of Lakshadweep. 

K. AduLShuIcoor, aged 38 years, Sb Kasmi, 

KariyamachettI -  louse, Agatti Island, 
Union TerritOry of Lakshadweep. 

M.P. Niz,anüddin,. aged 27 years, S/o Tyl. Abusala, 
Melapura louse, Agatti Island, 
UniOn lcritory of Lakshadweep. 

J. 

(By Advcatc Si N Anilkumai) 

- H 	 Versus 
H .. 

	

I. 	Th /dthinis&tor, 
Union Territory of Lakshadweep, 
Ka'aratti.-68551 

2. 	The Chairpcison, 

Applicants 



9-5 

Village (Dweep) Panchayat, 
Agatti Island, Union'Territo.ry of Lakshadweep 682553 

3 
	

The Employment Officer, Kavaratti, 
U nion Territory of Lakshadweep-6825'5: 1 

ri 
	

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadwep-68255 1. 

5 
	

The Chief Executive Officer/Special Officer, 
Village (Dweep)Panchayat, 
Aatti Island, Union Territory of Lakshadweep-682553. 

6. 	The Deputy Collector/ASO, 
AgatiIsland, UniOn Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

1, 	Nadirsha N.P., S/o Nallakoya P,V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
I)epartment of Science & Technology- Kalpeni Dweep. 

2. 	A ffefu d h een A. K., 
S/o Cherikoya K, aged 30 years; 
Akkara (Rouse), Kalpeni Island. 
Union Teritory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

1 he Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Applicants 



S 
4. 	The Director, 

Department of Science & Technology 
Kalpeni. 	 . 	 :. 	Respolidents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. 0A40612013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani1mal Husbandry Unit, Kiltan, 

	

Residing at Malayampura, Kiltan Island. 	. 	. Applicant 

(By Advocate: Sri P.V. Mohanan) 

4 	Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 	 . 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Respondents 

Applicant 



	

I. 	The Administrator, 
Union Territory of Lakshadwéep, 
Kavaratti-682555. 

	

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

	

3. 	I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

	

4. 	Mission [)irector, 
National Rural Health Mission, Kavaratti-682555. 

	

5. 	Medical Officer in Charge, 
Primary I-lealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

5... Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

	

6. 	Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P.,, 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
• 	Puthukotta House, Agatti. 	• 

	

9. 	Mohammed T.P., aged 39 years, S/o Hamza; 
Thoppumpadi House, Agati. 



( 

10, 	Saromma M., aged 39 years, .D/o Harnza, 
Mariyathoda House, Agatti. 

Ashraf AK., aged 42. years, S/o Ahamed M., 
Achan Kuttiyoda I-louse, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada I-louse, Agatti. 

Shafiabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator,. 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682.555. 	. 	. 

2. 	Director of Panchayats, 
Department of Panchayats, 	. 
Administration of the Union Territory of Lakshadweep, 
K av a i'a tt 1-682555. 

Director of Education, 
Directorate of Education, 	. 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-6825 55. 

3, 

ri Village (Dweep) Panchayat, 
Agatti Island represented by 
115 Excecutive Officer682554. 

(By Advocate: Sri S. Radhakrishnan ) 

	

67. 	OA44I/I2O13: 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocaic: Sri Shabu Sreedharan) 

Versus 

	

1. 	Union 'l'etritoi'of Lakshadweep represented 
by the Administi'ator, 
Kavaratti Island. Pin- 682555. 

Respondents 

Applicant 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti kiand. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Jsland. 
Union lerritory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union ....erritory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazi 11am H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Salcem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Work iñg as Casual Labourer in 
Lakshadweep Building I)evelopment Board, 
Kihan. 	 Applicants 



oo 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Dais' I Daniel) 

Versus 

The Administrator, 
Union Territoiy of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadwëep Building Development Board, 
Kavaratli. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

69. O.A No. 488/2013 

Salmath. 
D/o. Sayed Koya 
Maclapally I-loUse 
Chetlat Island... 	 Applicant 

(13)' Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Adininistrator, 
Admintration ofthe Union Territory 
of Lakhadweep; Kavaralti - 682 555. 

The Director (Services) 
Administration of the Union Territory ,  
of Lakshadweep (Secretariat), 
KavarattL— 682 555. 

Department of Sëience and Technology 
Union Teri tory of Lakshadweep, 
Kavar.thi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. 	OA 492/2013 



I 
K. Bushra Bgum, W/o 1-lakeem, 
Aged 27 yeax, Casual Lab9ur, 
Office of theeterinary Assistant Surgeon, 
Animal Husbandry Unit, Arnini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. Hai'inarayan) 

Versus 

Union of india rep. By 
the Administrawr, 
U n ion Territory of Lakshadweep, 
Kavaratti Island, pin- 682555. 

The Dftector of Panchayat, 
Departent. of Panchayat, 
Union Territory of Lakshadweep, 
Kavarthti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
AiiimaI 1-lusbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocat: Sri S. Radhakrishnan (RI-3)) 

71. OA 499/2013 

Rahmth Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operatoi (MGNREGA), 
Sub-Divisional Office, 
Kadarnat island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkärn House, 
Kadarnal Island 
Union Territory of Lakshadweep, PIN - 682 556. 

N4 o harhmed Shafi Qraishi N4alika, 
S/a. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat Island, 



102. 

Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratlli. 

	

2. 	The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

	

3, 	The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Ter itory 
of Lakshadweep. 	 Respor'idents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthLI:Koya K 
Casual"Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninarnel 1-louse 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: M'r.TCG Swamy) 

Versus 

The Adihinisti atoi 
Union 1èrritory of Lakshadweep 
Lakshathyeep Administration 
Kavaratt'i - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep. 
Kavaratti - 682 555, 

4. 	The Chairperson 
Village Dweep Panchayat 
Arnini island, 
Union Territory of Lakshadweep —682 552 

5. 	The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini island - 682 552 

6. 	The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S,Radhakrishnan (Rl-3,5&6) 

73. 	O.A INo. 509/2013 

Vlaleeha Beegum K.C. 
D/o. lndeen Kandilath 
Kaval Chetta House, Androth. 

Shahida Beegum K. 
D/o. i-iamzakoya 
Kandlath House, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

Aysha Begurn P.V.K 
D/o. Yoob P.K 
PuthiyPentarnveli Kad 
Androth 

Rahmath Beegurn K: 
D/o. Hàmzakoya PJ, 
Kunhali I-louse, Androth. 

6. 	Thahira L. 
D/o. Seethi Nallal 
Lavanakal F-louse 
And roth. 

7. 	Subs ida A. 
D/o. Syed Mohammed M 



iOi 	
. 

Aliyathara 1-louse, Androth. 

8 
	

Fathimathu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentarie1i Kad, Androth. 

9 
	

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

Raisa K. 
DI. Badarudheen Mélechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.I 
D/o. Abdulla MY 
Chemmachery Puthiya 111am House 
Androth. 

	

12 	1-labsab1 PUP 
DIo. lakarukdheen K. Cheriyadam 
Ummathabiyapura. House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory 
oiLakshadweep, Kavarathi —682 555. 

	

2 	DllectQiate ollndustiies 
Union tèrritory of Lakshadweep 
Kavaräthi, representedby the 
Director of Industries - 682 555. 

	

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. OAS1O/2013 

I-Iaseena@ Haseenabi Therakkal 
Therakl House, Kadamath 
DataOperator 
Vi lIagweep Panchayath, Kadamath 	 Applicant 

(By Advocate Mr.R. Sreeraj) 



Versus 

1 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

"[he District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

'T'he Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Ri -3,5&6) 

75. 0A557/2013 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

K.P.Dawood 
Kilappura House, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	' 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 

 

The Director of Panchayath 



Ho 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dwcep) Panchayath. 
Kiltan— 682 558 

The Chairperson 
Village (Dweep) Panchayath 
K.iltan-682 558 

5, 	The Principal 
Government Senior Seconday School 
Kiltan —.682 558 	, 	 Respondents 

(By Adiocate: Mr.S.Radhakrishna (R1-3 & 5) 

76. 	OA 566/2013 

Sa.flyath S 
Cook, Government High School 
K adamath 
Residing at Pallam, Kadainath Island 
UniQn Territory of Lakshadweep 

P.P.lsmail 
Cook, Government J.B.School 
IKadamath 
Residing at Kadamath Island 

M. P.Attakoya 
Cook, Government J .13.School 
K adamath 
Residing at Kailiyammakada 
Kadamath Island 

K.IK.Khalid 
Cook, Government J.B.School 
Kadarnath 	. 	. 
Residing at Biriyommada 
K'adarnath Island 

5, 	P.Amanulla 
Cook, Government J. B.School 
1K ad a math 
Residing at Kunnumpura 
Kadarnath Island 



UmrnerP.P.I 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

HidayathullaP 	 1 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.Schbol 
Kadamath 
Residing at Kadamath Island 

9, 	PookunhikdyaP.P 
Watchman / Helper 
GovernmentJawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 	H 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyomrnada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The I-lead Master 



S 
Government J B School 
Kadamath - 682 556 

The Principal 
Jawaharlal Nehru Senior Scondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan ) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

	

1 . 	'['he Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The. Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682.556. 	 Respondents 

(By Advocate: Mr.S.Radhakri.shnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam House, Kavaratti. 

1-labusa 
Alachapada, Kavaratti: 

	

4 	Yacoob 
Kaladi I-louse, Kavaratti. 
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Muhammed Salih 
Aynepura House, Kavarati. 

Fareeda Beegam 
Molokepura House, Kavaratti. 

Saleem 
Pallicharn 1-louse, Kavartti. 

Bamban 
Nambicharn House, Kayaratti, 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodiyam i-louse; Kavaratti. 

Jarnaliyath 
Thirinipura I-louse, Kavaiatti. 

Fazeela Beegurn 
Kannipura House, Kavaratti. 

13, Ummer 
Thirinikad I-louse, Kavaraiti. 

Firozkan 
Athnachamrnada House, Kavaratti, 

Jaffer 
Marikilarn I-louse, Kavâratti. 

Amanulla, 
Mela 111am House, Kavaatti. 

Sirajudheen 
Molokepura House, Kavratti. 

1-liyasudheen 
Chamayathapura 1-louse, Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kuttipapepura House,Kvaratti. 



i• 

Ashik 
Puthiya Al ikorn I-louse, Kavaratti. 

Muhammed Musthafa, 	S  
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda House, Kavaratti. 

Muhsin 
l3eeranthoda 1-louse, Kavaatti. 

RaUI 
Chettipura 1-louse, Kavartti. 

1-lazarath 
Chungam I-louse, Kavaratti 

Khalid 
Thottathapura 1-louse, Kavafatti 	 App! icants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	: 

DirectOr of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

\/illage (Dweep) PanchayathKavaratti Island 
represented by its Execut:iveOfficer, 

.5.  

t 



Respondents Pin-682554 

(By Advocate: Mr.S.RadhakrisIinan) 

79. 0A582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kiltha.n 

Smt.Sulfabeegm 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijuhiakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti 682 555 

The Library and InformatipnAssistant 
Office of Library and Information Assistant 
Public Library, Kilthan Isiaid 682 557 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., S/o.Abdulla Koya P.S., 
Shaiknaveed (1-1), Kiltan Island P0., 
Union Territory of Lakshadep, Pin -682 555 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

Respondents 

Applicant 

Versus 

I. 	Union Territory of LakShadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2. 	The Director of Pa;nchay;ath,'.;Union Territory of Lakshadweep, 



Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory ofLakshadweep, 
Pin —682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory ofLakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory;•of Lakshadweep, 
Pin —682 558. . 	 Respondents 

[By Ad\'ocate: Sri S. Radhakrishtan.(RI, 2,4 & 5)] 

81. OA 634/2013 

Malikdeenar, aged 21 yeas, Sb. Harnzath, 
Sara Mänzil House, Agatti. 	: 	 Applicant 

(By Advocate: Sri K.B. Garigesl). 

Versus 

I 	The Administrator, 
Administration of the UnizonTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti —682 555. 

Department of Education, Adthinistration of the 
U n ion Territory of Lakshadweep, Kavaratti, 
represented by its Direct6i.-682 555. 

\/illage (Dweep) Panchayat, 
Agatti Island, representedby Its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. OA 635/2013 

lathahudheen K,P., aged 40 years, Sb. Sayed Muhammed Koya, 
.Kattampalli House, Agatti. 

Younis, aged 31 years, S/0`.AbduI1a, Mariyathoda House, 



(3  

Agatti. 

K.M. Shahida, aged 40 yeaeFs, D/o.Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Amina, aged 46 year.s,:b/o.Abdul Rahman, 
Kuttiyam Mukriyoda House Agatti 	Applicants 

(By Advocate: Sri K.B. Gangesh).: 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services;; I 
Directorate. of Health Se.rvice, 
Kavaratti - 682 555. 	. 

Medical Officer in charge 	:1 

Community Health Centre, Agatti 682 5.53. 

Medical Officer in Charge, Rjivandhi Speciality Hospital, 
Agatti-682 553. 

Village (Dweep) Panchayt,. Agatti. Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishna) 

83. 0A791/2013  

Fareeda Beegurn M.I.,Meppada 111am, 
Agatti Island. 	. 	., 	. 	 Applicant 

(By Advocate: Sri K.B. Ganges) 

Versus 

The Administrator, 
Administration of the UthdnJerrtory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayát 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 5.54. 



. 

	

3. 	Project Manager, Desiccated :oconut  Powder Unit, 
Lakshadweep DeveloprnentCorpor'ation Ltd., 
Agatti, Kavaratti - 682 554, 

	

. 	 The Deputy Director (Adm; Lakshadweep Development 
Corporation, Kavaratti - 68554. 

	

5. 	Village (Dweep) Panchayai, 
Agatti Island, represented b'ts Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. RadhaIishnáh). 

84. OA 82212013 

B.P. Navas, Aged 27 years, Sb. Kasmi. M.P., 
Valiyapura House, Kilthan 1landP.Q. 
U.T. of Lakshadwep. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
UT of Lkshadweep, 	•.• 

Kavaratti-682 555. 

• Director of Panchayat, 
Department of Panchayat, • 

Administration of UT of Lakshadweep, 
.Kavaratti - 682 555, 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. :'ru 1 	 Respondents 

'. c.,Xe 
 

85. OA 880/2013  

Muthukoya N.P 	• 	 •. 

Nalakapura, Kiltan Island 
Union Territory ofl-aksha6 ~eèpi 682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedhaan) 

	

Versus' 	• ; 

	

1. 	U nion Tern tory of Lakshadweeprepresentd 
by the Administrator 	• 

Kavaratti Island — 682 55d 

• 	
• 	 I: 	. 
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Director of Panchayath 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Adminjstratje Officer 
Education (District;Parhayath) 
Union Territory of LaksIdweep 
Kavárattj Island - 682 555 

The Principal 
Government Senior Sëcôndary School 
District Panchayat, Kiltah Island 
Union Territory of Laksladweep 682 558 

(By Advocate: Mr.S.Radhakrinân) 

86. OA 898/2013 

K.C.Abdu! Khader 
Kulikaraya Chetta HousU, 
Chetlat Island 
Union Teiritory of Lakshd.. 682 554 

............... . 1  

(By Advocate: Mr.Shabu Sree.hran)E 

Versus 

Union Territory of Laksh -kW"' d0lJ represented 
by the Administrator 	fl 

Kavarattj Island - 682 555,  

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Adrninjstratje Officer 
Education (District Panchyath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicant 

4. 	The Principal 
Government Senior Secondary School 
District Panchayat, Chetlat Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakrishnan) 

Respondents 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gange.h)' 

Applicant 

S 

Versus 

The Administrator 
Administration of the Union 	of Lakshadweep 
Kavaratti - 682 555 

SLIb Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 

The Director (Rural development) 
Department of Rural DevelOpment 
Administration of the Uniod Territory 
of Lakshadweep, Kavaratti 	682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013  

Abdul Khader C. 
Chekkiriyarnrnada I-louse 
Agani Island 

Buar Jamhar T.P 
Thekiapura House 
Agatti Island 	 0 

(By Ad\'ocate: Mr. K.B.Gangesh) 

Versus 	'IH 
: 

I . 	The Administrator 
Administration of the Union Trritoiy of Lakshadweep 
Kavaratti Island - 682 555 

2. 	Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicants 



Project Manager 
Desiccated Coconut Poder Unit 
Lakshadweep Develop,ie.•rit Corporation Limited 
Agatti, Kavaratti - 68555 

The Deputy Directdr ('h) 
Lakshadweep Development Coporation 
Kavaratti - 682 555 

Village (Dweep) Pancha'ath 
Agatti Island represented by its 
Executive Officer - 682:553,.. 

.';. 	 •• 	Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 	0A939/2013 . 

Safiyullah K.C. 	..• 	• 

Kuttiyachada 	House 
Kalpeni island 

Saifulla M.I 	. 	 ., 
IVielaillarn House 
Kalpeni Island 

Kunhikoya M.V 	.. 
Mathil Valiyamn-iadaHouse 
Kalpeni Island 

Kidave K.O 	. 
Kakkachiyoda House 
Kalpeni I-louse 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Tenitory of Lakshadweep 
Kavaratti island - 682 555 

Director oPanchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building ev&opment Board 
Union Territoiy of Lakshãdweep. 
Kavaratti represented by its Secretary - 682 555 

N 

N. 

'N. 
N 

Applicants 



1011,  

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA 942/2013 

Moharrimed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

. 



• 	
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhaki- ishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing.at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDeihi — IlO 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavarani, Union Territory of Lakshadweep 



1.2 . 0 

4. 	Junior Engineer, 
	 S 

Electrical Section, Kalpeni 
U ii ion Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul1(hadei' C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.\'.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnarnkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavava!iyammava House 
lKalpeni Island 
Union Territory of Lakshadweep 



	

1 3. 	Fareeda Beegurn 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeii 
Pentamveli House 
Kalperii Island 
Union. Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti —682 555 

Director of Panchayath 
Department, of Panchayath. 
Administration of Union Territory of Lakshadweep 
Kavarätti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr. S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P.Showkathali 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
K a I pen i 

(By Advocate: Mr. Hariraj M.R) 

Versus 

	

1. 	The Ujiion of India 
ReØèWnted by the Secretary to 
Govéhment of India, 
Ministry of Home Affairs 
New Delhi— 110001. 

Applicants 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
I)epartment of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT oILakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhak.rishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.J3asheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	l'he common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue of' a direction to the respondents to regularize their services. In the case of a 

few others who have ben retrenched on completion of the period of engagement, 

the prayer is for issue direction to re-engage them. 

S 
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3. 	The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Vi 11 age/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others —2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature,' they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnataka & Others Vs. Urnadevi and Others - 
(2006) 4 SCC I. 

State of Rajasthari Vs. Daya La! - (2011) 2 SCC 429. 



Oil- I. 

Satya Prakash and Others Vs. Slate of Bihar and Others - 
(2010)4 SCC 179. 

Of/Ic/al Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

6, 	Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

7. 	State of Kerala Vs. Valsamina - 2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, bnvironment & i-forests, tiectricii.y, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

8. It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 clays 



*has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been inforrnd that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the 1-ugh Courts not to issue directkins for 

absorption or regularization unless the recrui&nent itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millipns seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Nanjundappa (1972) 1 scc 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure. 



10. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

II. In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

'Long service by itself may not he a ground for directing 
regularization. .Regularization is not a mode of appoiniñieni. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jir not 'scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
four corners of the delegated power by the authority 
concerned." 

12. 	In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandiga.rh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the InstitUte and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken, by the High 

Court hetd that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



• 13. In Nanjundappa (Supra), 	i'ex Court had held thus:- 

"If the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which• 
is within the power and province of the Outhority, 6t there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment, Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Adminitration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had corp!eted 10 

years of service as indicated in Para 53 of the judgment irr' Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some si.ich other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departmeits under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to madmum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Unionof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schthe. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

(-) From the dale of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
wou'd be made by the Panchayats in respect of at least two third of 
theregular vacancies in Group D which would be kept reserved for 
the rëgularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Pan chayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status ifeligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:-. 

"We have carefully peru'sed the pleadings and other materials on 
record We have also given our anxious consideration to the rival 
submissions.. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certUlcates. We have good .reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t12e administraiioii and that would make all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dai4y mated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. Thisorder was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & RegulUrization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting tern porarv status to 
casual labourers. The direction given to the Panchayai not to ef/ci 
any appoint ments till the Lakshadweep AdministratiOn frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchyats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire' employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panciayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with idntical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. it is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguiñents advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many othem since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 



30. When these caes had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a lon time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the. 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41  June, 2013 
and thereafter the intenm order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of mat riculation/l TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a)above, i.e. vith less than ten years of service; 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/ls/andwise) may be 
engaged. This again, should be aftOr giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above; they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (C), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourrs 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like. (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the.threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of. the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized.. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administralion that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessiry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these: employees, who have..been toiling 

for years together on casual. basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational• qualifications etc. while making 

regular. recruitment. 

Original Application Nos. ,  212, 266, 268,299, 3251 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will 'be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. 
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